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the year ending the 3ist (ii) Notification G.S.R. No. 55,
March, 1962, [Placed in Lib- dated the 5th January, 1963.
rary. See No. LT-838/63.]. [Placed in Library, See No, LT-
(xv) Annual Report of the Dewe- 858/63, for (i) and (ii).]
Doeing Inwatrics for  the | THE WEAUmmAX (EXSMPIION of
year 1961-62. [Placed in Lib- HEIRLOOM JEWELLERY OF RULERS)

rary. See No. LT-83%/63.]
(xvi) Annual Report of the Deve-
lopment Council for Heavy
Electrical Industries for the
year ended the 31st March,
1962. [Placed in Library. $ee
No. LT-840/63.] |

(xvii) Annual Report of the Dewe-

lopment Council for Orgamic |

. Chemica] Industries for the
year ending the 31st March,
1962. [Placed in Library. See
No, LT-841/63.]. l

(xviii) Annual Report of the Dete~
lopment Council for Glass and
Ceramics for the year ending
the 31st March, 1962, [Placed
in Library. See No, LT-842/
63.]. |

Annual Report of the Deve-
lopment Council for Internal
Combustion Engines, Power
Driven Pumps, Air Compyes-
sors and Fans and Blowers for
the year ending the 3lst
March, 1962, [Placed in Lib-
rary. See No. LT-843/63.1_

(xix)

NOTIFICATIONS UNDER THE EXTRADITION
Act, 1962 ‘

Tae DEPUTY MINISTER 1IN THE
MINISTRY or FINANCE (SHrr B. R.
Buacat): Sir, on behalf of Smt.
Lakshmi N, Menon, I beg to lay on
the Table, under section 35 of the
Extradition Act, 1962, a copy weach of

the following Notifications of the
Ministry of Extermal Affairs:—
(i) Notification G.SR. No. 55,

dated the 5th January, 1968. J

AMENDMENT RULES, 1963

Surr B. R, BHAGAT; Sir, also on
behalf of Shrimati Tarkeshwari Sinha,
I beg to lay on the Table, under sub-
section (4) of section 46 of the Wealth-
tax Act, 1957 a copy of the Mimstry
of Finance (Department of Revenue)
Notification G.S.R, No. 128, dated the
19th January, 1963, publishing the
Wealth-tax (Exemption of Heirloom
Jewellery of Rulers) Amendment
Rules, 1963. [Placed in Library. See
No. LT-859/63.].

THE TrIPURA LAND REVENUE AND LAND
ReForMs (AMENDMENT) RULES, 1962

THE MINISTER or HEALTH (Dr.
SusHiLA Nayvar): Sir, on behalf of
Shrimati Maragatham Chandrasekhar
I beg to lay on the Table, under sec-
tion 198 of the Tripura Land Revenue
and Land Reforms Act, 1960, a copy of
Notification No. F.39(38)-Rev/61, dated
the 1st October, 1962, publishing the
Tripura Land Revenue and Land Re-
forms (Amendment) Rules, 1962, issu-
ed by the Tripura Administration.
[Placed in Library. See No, LT-851/
63.]

MOTION OF THANKS ON PRESI-
DENT'S ADDRESS—continued

Surr P. N. SAPRU (Uttar Pra-
desh): Mr. Chairman, The President
has in his own inimitable way focus-
sed our attention both on our internal
and external problems. Our approach
to them, despite what the Opposition
Members might say, is on the whole
both wise and right. One of the big
questions which we have to consider
is as to how we can meet the challenge
which is not merely of a military
character which China has posed for
us. It has no doubt become impera-
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tive for us to develop our defence
capacity. We have to induce our
youth to join our Armed Forces and
to equip them properly. But I suggest
that even our defence capacity cannot
be developed merely by external mili-
tary and either from the West or from
the East, the necessity for which I do
not deny, unless we are able to work
our democratic system so ag to make
possible for it:— -

(a) to bring the basic industries
which we must build up under
a system of public ownership
or control which gives to our
workers a sense of pride in
being partners in their actual
running;

to run our planned economic
system in such a manner as to
combine controls in the econo-
mic sphere with freedom and
initiative for the cultural and
spiritua} development of the
common man;

(b)

to redistribute our munational
dividend in such a manner as
to secure social justice for the
unfortunate sections of our
community.

(c)

Qur Government, no doubt, appre-
ciates the importance of these princi-
ples but, nevertheless, we wneed {0
introduce an element of speed in our
efforts. For one thing, it is not possi-
ble to achieve these objectives with-
out breaking up the arbitrary power
of monopoly capital, and fus-
ing our people who are divided
into groups of those who have the
good things of life and those who
have not, into the unity called the
nation.

Sir, the ideal of fraternity, to
which reference has been made by
the President, and which is emphasis-
ed by our Constitution, cannot be
achieved by pursuing or adhering to
policies which  accentuate class
differences ang ignore the hardships
suffered by our common folk. We
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have to be vigilant in seeing that this
is done. The difficulties of the com-
mon man in the existing conditions
are real and we have to take note of
them.

We are a democratic state and we
pride ourselves on that fact. But if
we wish to run our democracy suc-

cessfully, we must discover gome
. method of combining 1real and
important differences with a much

deeper underlying unity among those
who compete for the vote of the
electorate and for power. I am men-
tioning all this for in a few days we

shall have presented Dbefore us a
Budget which is bound to impose
upon us heavy burdens. That bur-

den should fall fairly and squarely on
those who gre in a position to bear it.
And in framing our taxation proposals
we should bear in mind the picture of
the poverty-stricken man in our vil-
lages and in our towns. After all, our
agriculturists form the large mass of
our population. Can we say that
there has been an overall increase in
agricultural production in the first
two years of the Third Five Year
Plan? Weather and climatic condi-
tions, despite our irrigation projects,
continue to influence our agricultural
production to a considerable extent.
Our objective was to achieve a 6
per cent. annual increase in our agri-
cultural production, with a target of
over a2 hundred million tons, But we
have not achieved that target yet; we
have not reached anywhere near
that. Actually there has been a fall
in the production of rice in West
Bengal ang Bihar anq a significant
fall in the production of jowar in U.P,
Maharashtra and Madhya Pradesh.
Emphasis should, therefore, be laid not
only on major but also minor irriga-
tion works, soil conservation, supply of
fertilisers and tmanures, distribution
and popularisation of agricultural
programmes.

There should be a more definite
move—and I would like to emphasise
this—in the direction of co-operative
farming, consolidation of holdings and
multi-purpogse co-operatives. Non-
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official machinery drawn from all
classes of society should be associated
with the fixation of prices. There
should be some machinery of price
control for the consumer. We need
the appointment of a Central com-
mittee and State committees to exa-
mine the whole problem of prices.

Motion of Thanks on

Industrial production has, no doubt,
increased to about 9 per cent. Fortu-
nately, there is a Cabinet Minister
now incharge of our Defence Produc-

tion. But what steps are being taken
to associate our workers with the
actual running of these industries?

[ 25 FEB.

Our directorates continue to be drawn
more or less exclusively from the
business community, the civil services
and the professional classes. The
working man has no place in our
directorates. We have made some
move in the direction of Whitley
Councils but I would go further and
plead that the workers even in pri-
vate industries should be ftreated as
shareholders and given the right of
electing a certain number of directors
to their concerns. Our goal should
be to work for a form of socialism in
which workers run their own con-
cerns, We have no official report as
yet on the effect of our planning
programmes on the re-distribution of
our income so far as the various sec-
tions of our community are concern-
ed. ¢

[Tue Depury CHAIRMAN in the Chadir]

Has the income of the lower middle
group increased? Has the income
of the middle class not gone down?
These are questions on which I would
like light {0 be thrown and I think
it is important that in this connection
work should be speeded up so that
we may have a clear picture of how
our Plan has affected the various sec-
tions of our community,

I am opposed to any pruning of our
Five Year Plan which, considering the
needs of this country, is on the whole,
a moderate one. Too much reliance

on foreign aid which may be neces-
sary for the immediate moment, '
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should, as far as possible, be avoided.
Ultimately our aim should be to be
self-sufficient so far as it is possible
for any nation to be in the matter of
our defence production for foreign aid,
howsoever indispensable to meet our
immediate needs, cannot permanently
solve our defence problems.

]

There are politicians in this country
who are not merely critical of our
foreign policy but who question its
very basic assumptions or character. I
fail to understand how in a world
divided into two rival blocs, each of
about equal strength and possessing
nuclear powers, it would have been,
speaking not from an idealistic but
from a realistic point of view, wise
for us to align ourselves with one
bloc or the other. Such a policy
might have won for us the friend-
ship of one at the expense of the
hostility of the other. Looking there-
fore at the question from the point of
view of our permanent interests, it
would have been highly impolitic for
us to identify ourselves with one
bloc or the other. Alignment could
not have avoided the Chinese invasion,
I have not been able to understand
how we could have avoided the
Chinese invasion. China invaded
Korea notwithstanding the fact that
the U.S.A. was in the field. Our non-
alignment has helped the maintenance
of peace in the world Certainly it
has helped us not only to preserve
our hard-won freedom but it has also
helped us to push forward the move-
ment for colonial freedom all the
world over. Six of the non-aligned
countries have produced a plan which,
if accepted by China, can provide the
basis for talks and then for negotia-
tions with that country. Had they
merely denounced China——and it is
easy to denounce China or for that
matter any country—they could not
have rendered any service to us
because they are not great powers—
1 say it with all respect to them—in
a military sense. Their strength lies
in the just and mmpartial attitude that
they have, on the whole, adopted.
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Much of the credit for the Colombo
proposals which are, by and large, fair,
goes to the U.A.R. and Ceylon. While
remaining firm on certain principles,
and the Prime Minister has enunciat-
ed those principles in the wvarious
speeches that he has made, we have
not ruled out negotiations and insisted
upon conditions which are impossible
of fulfilment. Wisdom has to be
combined with strength and reason-
ableness with firmness. Diplomatic
victories cannot be won by Slogans
and the strength of a country cannot
be built up by heroic attitudes and
rafusal to face realities, The attitude
has to be firm and yet reasonable.
There are people and parties who
think that it is possible for us to do
in this 20th Century, without planning
and rely more and more on private
enterprise with the assistance of
Dalmias, Shanti Prasad Jains and
Sriyans Prasad Jains for our econo-
mic development. No one denles
that in a democracy, differences among
groups representing the Right, Centre
and Left are inevitable and it may
well be that it is only through a clash
of competing ideas that correct poli-
cies are evolved but our rightist
friends should remember that if the
necessary economic adjustments fail
to be made by the democratic process,
they will inevitably be carried out by
dictatorship, whether of the left or
of the right Rightist policy such as
is advocated by them, can only be
worked in a poor country such as
ours, by a Fascist dictatorship with
frightful disasters and abuses which
will make this country a home of
reaction and gall the evils that go
with it.

An extension of public ownership
which can take many forms—I need
not dilate on the many forms that it
can take—and control over the
monetary and banking policies are
essential prerequisites for a success-
ful functioning of our planned eco-
nomy. For the efficient running of
democracy there must be same agree-
ment on the basic issues among poli-

President’s Address 854

tical parties but if the basis itself is
attacked, then there is, I venture to
think, danger to the democratic way
of life itself.

Reference was made by my respect-
ed friend, Shri Bhupesh Gupta, and
some others belonging both to the
right and the left to the so-called
abuse of emergency powers by the
Government and they have pleaded
for the release of those who are being
kept under detention. Personally,
Madam Deputy Chairman, I have a
profound dislike for gll repressive
legislation and while I am not pre-
pared to say that emergency powers
were unnecessary or have been
abused by Government to the extent
that the Opposition makes out, it has,
nevertheless, become necessary for
us to review the extent to which they
can be relaxed in the altered circums-
tances of the counfry, consistently
with the interests of public order. We
are going to have by-elections and
they cannot be held without a free
expression of opinion by political
parties. It is also important for us
to remember that communist parties
all the world over have not, by and
large, supported the Chinese action.

Tue DEPUTY CHAIRMAN: How
much more time would you need?

Surt P, N. SAPRU: What time
have I taken please?

Tue DEPUTY CHAIRMAN: You
have taken about twenty minutes,

Surr P, N. SAPRU: I will finish in
another two minutes The character
of communism has been undergocing

modifications. Let us by all means
take action against those who are
working against national interests.

But in our attempt to do so we should
discriminate between those who cons-
titute a danger to the integrity of
our country and those who take only
a somewhat different view as to how
the Chinese menace should be fought
from that which appeals to us. This
vital consideration should be borne
in mind by our authorities.
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After all, the emergency cannot be
a permanent one and I hope that the
Government is alive to this fact. A
large number of people are in deten-
tion. Are there adequate reasons to
hold that all of them are pro-Chinese?
Why must we proceed on the assump-
tion that Indian communists or for
that matter, members of other parties
are worse than Italian or French com-
munists? Anti-national activities
cannot be fought successfully by
policies of negation. The fact is that
as Mr. John Strachey remarks in his
“Strangled Cry”, experience shows
that:

“Unless economic changes can be
made rapidly, a modern indusirial
society runs amok in alternate war
and stagnation. But if these indis-
pensable economic  modifications
can be made by democratic means
then the central dilemma of our
epoch can be resolved.”

We have to show that democracy is
capable of solving our problems and
that it is capable of remodelling our
economic and social systems in
accordance with the will and interests
of 99 per cent of our population. If
we can do so, then we shall have
shown the superiority of our economic
system over the Chinese one and be
able to rely upon the loyalty of our
people,

Finally, Madam Deputy Chairman, I
would like to say a word about Kash-
mir. This is a delicate issue and I
do earnestly hope and pray that 'the
negotiations which our respe¢ted
friend Sardar Swaran Singh has been
conducting so ably will bear {ruit.
14 is vital in the interests of this sub-
continent that there should be unity
between India and Pakistan, for
without that unity we shall lack the
strength which is needed +to face
struggles in the modern world. We
ctannot, of course, achieve that unity
at the sacrifice of principles,

I would like to conclude, Madam
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to our friends of the opposition and
I would say to them that they must
understand that representative insti=-
tutions for their successful working
require that real and important differ-
ences should be reconciled with a
deeper understanding of the various
forces which are working in the com-
munity.

|
Thank you very much for the
indu’gence that you have given me,
Madam Deputy Chairman.

Surt JAIRAMDAS DAULATRAM
(Nonimated): Madam Deputy Chair-
man, in speaking on the President’s
Address delivered to the Members of
Parliament I wish to confine myself
largely to one basic and fundamental
question to which the President also
felt compelled to give the largest
space in his Address. I am referring
to the situation created by the Chinese,
not aggression, but the Chinese an-
nexation of a part of India. This
development in the nation’s history
has many consequences, temporary
and permanent. It has consequences
which are political, consequences
which are social, consequences which
are economic. It is impossible in the
brief gpace of time allotted to me to
deal with these various aspects pro-
perly. I shall, therefore, confine my-
self to one single aspect of the ques-
fion, namely, how to solve the prob-
lem created by the Chinese annexa-
tion and how to prepare for and pre-
vent further developments, whether
of military or political character.

There is no question that India is
deeply committed to methods of
peace. It wag this deep committal to
methods of peace which possibly has
led to these unfortunate develop-
ments. It was also not realised by
China that India was capable of
resisting with methods which cannot
be termed peaceful. And so we pursue
this road of peaceful methods. But
it will be unrealistic and unwise and
imprudent if we do not take an
objective view of what is going to

Deputy Chairman, with a few wards | happen as a result of the pursuit of
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these peaceful methods, What are
these peaceful methods? Direct talks,
mediation, some kind of judicial arbi-
trament. But we are dealing not
with a normally constituted political
mind. We are dealing with an
abnormally constituted Chinese politi-
cal mind and the experience gained
during the last few years and parti-
cularly during the last few months,
makes us not to give up the methods
of peaceful approach but to give up
the hopes of achieving results there-
by. 1f we deceive ourselves with
extraordinary hopes, then we are
likely to have further reverses of
various kinds.

Now, what is the make-up of the
Chinese mind of which we have had
experience? The Prime Minister of
China directly met our Prime Minjs-
ter a few years ago in Delhi. They
had talks, and the talks related to the
boundary question., The impression
left on the mind of our Prime Minjs-
ter as a result of those talks was that
the border disputes would be easjly
solved, or as if it did not really exist.
Yet within a very brief time this
understanding and impression created
on our Prime Minister’s mind were
repudiated. It may not be known {o
many, perhaps it may be known to
many members, that the Prime Minijs-
ter is in the habit of recording every
night the main happenings of the day

and the most important discussions
he held on vital issues. And yet the
Prime Minister of China repudiatedq

what he had told our Prime Minister.
We had then many happenings on
the border and notes have been
exchanged for the last seven or eight
years. What is our experience, Noy a
single inch has been yielded by the
Chinese mind as g result of the ex-
change of notes, What happened
thereafter? Our officials and Chinege
officials met for eight long months ang
discussed the facts of the case and
as a result of that eight months’ dis-
cussion we found that the Chinese
mind had not yielded an inch. After
that we had correspondence between
our Prime Minister and the Prime

)
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Minister of China. That correspon-
dence also showed that not an inch
was yielded. We had then the
Colombo Powers’ intervention, well-
intentioned intervention, They had a
formula. They put it before the two
countries. China did not see her way
to accepting it though she created an
impression that she had as good as
accepted it. Six weeks have passed
since then, more than six weeks
since the Colombo Powers met, and
we find that China is not in a mood
to yield a single inch.

I do not think that any talks that
will take place are going to make the
Chinese withdraw from the area which
they have developed and the roads
which they have constructed because
they consider it part of their terri-
tory and they consider the roads vital
for the defence of Tibet and Sinkiang.
People have expectationg from these
peace talks; I too would wish to have.
But as day passes after day, I get
convinced that though we may have
talks, the talks will not solve the
problem and the annexation of the
Ladakh area will, probably in its
entirety, remain undone. It is not,
however, a question of even status
quo. ‘There is a delicate situation
developing in NEFA. Conditiong are
not static there though apparently
static. I think our Government and
the nation is faced with a very difficult
and delicate problem, not only in
NEFA but also in the neighbour-

hood. This is part of our terri-
tory, admitted by China to be
controlled by India. The Mac

Mahon Line is, the limit of our con-
trol and yet today we are not able to
send in there our normal armed
police which is always stationed in
that area for the maintenance of law
and order. The effect of this on the
morale of the people, on the pres-
tige of our Government, on our
moral authority and the attempts
which the Chinese are making to make
ideologica) infiltration into that area
are all such developments that we
cannot allow things to remain ag they
are. Members may be knowing that
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the Chinese have removed certain in-
dividuals from NEFA, taken them
with themselves for the purpose of
re-infiltration back into Assam and
other parts of India. They have taken
Irom there men belonging to Manipur
whom they wil] indoctrinate and ,see
that they are available to them for
work in Manipur. They have taken
from there men belonging to Sikkim
for the purpose of sending them back
to serve their objectives in Sikkim. So
also, they have taken men belonging
to NEFA itself whom they will be
sending back there for China’s own
purposes.

In the face of these difficult and
delicate aspects of the gituation, our
Government has the very arduous task
of maintaining its basic policies and
also preserving the security and inte-
grity of our country. We are driven
compulsorily, despite the heritage of
Gandhiji's movement, to depend on
other methods of self-defence and
even Gandhiji permitted the method
of armed self-defence. Now, when
we are faced with this problem of de-
veloping our armed  strength, we
come across certain difficulties. The
nation faces these difficulties, the Gov-
ernment faces these difficulties, After
al], India and our Government want to
be friendly with all nations. We do
not believe only in Afro-Asian solida-
rity. As a matter of fact, Afro-Asian
solidarity has got an anti-complex
against the rest of the world who are
not Africans and Asians. That ig not
the basic policy of India and should
not be. We wish tobe friendly to all
nations and we expect all nations to
be friendly to us. At this particular
moment when we feel that we have to
develop our military and armed
strength, we expect assistance and
help from al] friendly nations but un-
fortunately, on account of certain ideo-
logical commitments, on account of
certain political views, on account of
certain basic differences in outlook
and approach to problems, Russia is
not able to do what we may wish it
to do. That ig how I may put it. Rus-

1225RSD—4.
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sia has 'made it clear, when the ques-
tion of the delivery to us of the MIG
planes arose—she made it plain to
China and to her own friends—that it
was not possible for Russia to send
these planes while India is in conflict
with China. In a confidential letter
sent by the Communist Party of Rus-
sia to all the Communist Parties of the
world, this is how Russia explains its
position with regard to the delay in the
despatch of the MIG planes. This is
what the letter says:

“The Russians say that they had
no choice but to stop arms delivery
to India during the Chinese attacks
but once the Chinese halted their
attacks, the Russians came to the
conclusion that there were no
grounds for not fulfilling their obli-
gations to India and the Soviet
Union is now fulfilling its commit-
ments and will continue to fu'fil
them.”

Now, I do not want to discuss the
merits and demerits of her decision
but we have to take it as a dead cer-
tain fact that Russia, in the case of a
direct armed conflict between China
and India, will remain gdisabled by its
politica] views, by its ideological com-
mitments, by its distant international
objectives, to rush to the aid of India.
Now, that leaves us with the only
alternative of looking to other friendly
nations. Now, I believe that India
is wise in following a policy of non-
alignment and I thinkK experience has
also shown to every nation, in either
camps in the world, that that non-
alignment policy of India is wise and
that it should not be disturbed.

But what is happening in our own
country? While India wants to be
friendly with all nations and at this
critical time more than before wants
to maintain that friendly relationship
which enables India to develop its
own strength, we find that attempts
are being made to queer the pitch for
thig attempts are being made to spoil
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the relationship between India and
the countries which are inclined to
assist us. Their inclination to assist
us is the result of our own request, of
our own invitation, of our agreements.
Seeing the situation as it is and un-
derstanding the objective necessities of
that situation we have invited and re-
quested certain powers to help ug to
strengthen our military machine and
our defences, At this time a new
trend is developing in our country to
spoil those relationships.

Surr A. D. MANI (Madhya Pra-
desh): Very old ¢rend.

Sari JAIRAMDAS DAULATRAM:
It ig not a question of Right Reaction
or any other such Reaction. I belong to
a fairly independent school of thought
both with my personal history béhind
me whatever it may be and my per-
sonal views but I sometimes fee] that
what is developing in India is a Left
Reaction, that is, forces apparently
leftist are coming in the way of the
interests of the country, so shaping
their policies as to create an unfavour.
able atmosphere for building up our
defence. This is what one of the par-
tieg in our country has repeatedly
sald in a recent resoluiion. 1 am
reading from the Resolution of the
Communist Party which is as recent as
February 12th. These are the type of
remarkg which are not merely con-
tained in this Resolution but which are
going to be the basis of propaganda by
tne Communist Party in the country
not only through their Communist
organisations but through all the cul-
tural, literary and other organisations
which they are able to infiltrate into
and influence. May I take a minute or
two of the House ang read those few
relevant sentences to give an idea as
to what ig the thought that is sought
to be generated and how our interna-
tional relationships are attempted to be
spoiled?

Thig is what the Communists say:
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“Any further delay in accepting
the Colombo proposalg in full on
the part of China only facilitates
the manoeuvres of imperialism.”,

That 'means the manoeuvregs of the
Commonwealth and the United States.

They further say:

“During the crisis created by the
Chinese aggression India’s policy of
non-alignment has been viciously
attacked by imperialists which see
in the abandonment of this policy
the fulfilment of their dreams.” And
they say again: “The imperialists
have gingled out non-alignment as
the matn twrget by of thelr attack”

Then they say:

“The U.S. and other imperialists
are trying to embroil India and
China in a prolonged war”.

It wag also said by one of their
spokesmen here that “the imperialist
pressures have grown on the coun-
try and the Government.”

In the face of a definite, clear and
specific gstatement by our Prime Minis-
ter that whatever help we are being
given to strengthen the defences of
the country is on our own request and
invitation to certain countries, it is not
correct, it is not proper, it is not wise,
it is not patriotic to try to spoil our
relationships with these countries.
The Commonwealth and America
might be considered her enemies by
Russia but surely they are not the
enemies of India, Therefore a party
within India cannot generate this kind
of outlook and this kind of view in
the country. As I said, it is not pat-
riotic and if the Communists want tore-
trieve the honour which they got when
the Prime Minister told them that the
original Resolution of the Communist
Party was cent per cent nationalist,
then al] this kind of propaganda i3
wrong, apart from the fact that it is
unwise and anti-national. I do hope
that all partieg in India, whatever
their other differences, will on the mata
ter of defence be firm and united.
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We may try to regain all that we
have Jost and we may try to prevent
the further developments that we
apprehend by the 'methods of pegce-
ful talks or through the Hague Tribu-
nal which China is not going to accept
because they consider it a bourgeois
Tribunal. Nor ig China going to accept
any other arbitrament because arbi-
trament means give and take a com-
promise solution. That means that
you do not really solve the problem,
and regain what you have lost but
live with the problem unsolved.
Therefore in view of the present situ-
ation and the coming situation—and
when I say the coming situation I have
in my mingd the very significant word
used by the President, he used the
word ‘menace’ ag late as February 18
—in view of all this, I hold that there
is no alternative except to develop
the armeq strength of the country.
After all the dovés which are flutter-
ing on the shoulders of the Premier
of the Soviet Union, the doves of
peace, the milk-white doves or the
milk-white doves of peace which are
fluttering on the shoulders of the Pre-
sident of America may have nuclear
teeth as either of them is discovering.
Therefore let us gpeak from strength.
I teel that India is going through a
very very important transitiona} stage
and I think that India of the future,
if it cannot depend upon the non-vio-
lence of the strong ot Gandhiji, has no
alternative but to develop the strength
of its arms and any attempt by any
Party to vitiate the atmosphere here
for this is the greatest possible dis-
service to the country,

Y TR T AT (ALY
qrAfE ITAEty 7R, 39y w5y
& Trezafa & afvamer ox g frae
TFT §5 § 9FT FT ETA A&7 2
# W YT T F A IR A
LTI RT T PETT 1 T- AT Yoo
T =y TEdr 9T 17 A w8 g
oEHT FIT F AT AT | AT M A AT
sa¥ faT 4 gg7 & A% & Aty
a1 FAr § A Ay FIT P AT rm?»‘

[ 25 FEB. 1963 ]
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T4 g2 L qF qf P & 0F
T AN T AT R & a9 § wredy
gRA ZiT )

uezafy a7 aframr grEm A qE

fear stra @ e g whergw 7 vy
3T AT &7 AT qIT F7 AT ArH{AT
FTE A1 5 @ we ¥ gl A
9 A FT GHT FQ § o o ey §
BT avely & 1 of7 g9 9T Fgw ) v
qr A 9rE qufew o ¥ g4 A T
g5 far fowgtl@ 3 awT wgaer
H ST £ AT F A A AL (5 TG
fFar & 1 & wew ¥ aq anfos aga v
e % 3 9 feaar agm e fa
Frodag I AL :

"AarT F WA ¥ g qug A
U F T WAy § A7 R A
X AT # g FAaT A W AT
& faar & wymeor fFay (7

WX 9 TEIE Hug FT ¥ 41 7 I9A
AW & N F qg T T AT

“This House places on record its
high appreciation of the brilliant
struggle of the men and officers of
our armeqd forces while defending
our frontiers and pays its respectful
homage to the martyrs who have
laid down their liveg in defending
the honour and integrity of our
motherland.”

Tg FAT FT FETT 5 | F TEIA
nfaamn g & 77 gag AT &7
7T R A 7if7 7 RTAT A
g1 @Y ug faega wravad wfY 4T
i T 1@ FY T I AT G\

% qE Fgy e & fw R@ A
R 7 Ay FFewA feafa § 9%
qafar w7 aff fr @r g ; AT



865 Motion of Thanks on [ RAJYA SABHA ]

[+ gk warg wwia)
TIT ] TR T F ARG 7T
TR qwaraa § N A
Y AT, F AT I AR AT Kl
sar fear agar g fa A &
¥ ag #ey war av fF o

“With hope and faith this House
affirms the firm resolve of the Indian
people to drive out the aggressor
from the sacred soil of India, how-
ever long and hard the struggle may
be‘"

F1E A7 gENT q9 aF AGHH BT &
AT AT & 99 qF {5 ag g 1E
q &< foay sng, ar #7¢ T7 IE
7 w7 faar sy fowe fr fagen seam
g WAT AT | FAA W TEA A
qE FIA F TG FATET AT F JEaT
qx fa=n famary, a9 7, €7 OF T4 A
waw faen T gwe fra 1+ sifea 18 =
Ty wg gur | gef@T S oS ar
T sT WS 1 & ¢ 5 QY T
F Fedtegam ¥ foar @ & W 9w I3
¥ w5 Ng T g T | g
FOF & a1 79 & 9g WA 787 Frga
O ITT F g T § 1 HIIHE G
qfvay gual Teafa & WWANT F
|3 qUare § faar 2, 97y 7 w2A

g .

“qa qur faza g 5 og gag
oY gw A AT AR T B @y
F a1 o avg & faeme g, g7
a2 T AT T g 7T A ¥
4T 93T AR QTR B AT &
@ FOM 1 & Fgar 3 5w
Fd aw1 g, bw ¥ zmd
ST W gfFar &0 swar gr 0”7

o 5T 7g &Y mafesy &Eew @,
g 99 & 37 7 wegfga N a7 §

President’s Address 866

“IA, IEMN, I gL AR
T § IFHT GRAT A1 T TF A&
qisF 7 &Y T qT g5 7L Th 0

% X gwrer ¥ ady man o few aae A,
frg ot & frend v s @ &1

R g N g fapd gy
S Y A STIOr & @ H OF I35 939
WA @7 AT AR 9g T2 T 4 F
FEYAES AT FT AT FF ogar 7
§ ot 7z =g o1 i 3w wE AT g
FIT ST gF I F WAT @,
JfeEer g g3 qv #< feam, g7 33
FT Y7 747 faar | 7 37 A, At
¥ gga @ @ g 5 owmfae g 7
Fifaqer ATRA 97 F4AT IR T WY
AT Tag TS qEFE A agr mE
T H 9 95 FT TR F4d U5 o4
¥ F TN oTEm g A ag g et
T &F (TaiF 1 q@y ww w7y
wag W A war B T W J 9w
g greAw faar 1§ afada &
TG F HIA TF G AT AT T
1 forf B 5§, SwE wwda qa3
wie & wa@l ¥ faey |1 gu 1407

g

“It is not mnecessary to doubt
China’s goal—the Chinese dictator-
ship fears competition from Indian
democracy and wants to put an end
to it. Stll, eight or ten years ago,
China could consider India as @
friend, a supporter. The possibilities
that India by meang of socialism
could develop against communism
were regarded as great in Peking.

A demorcatic India could have
been regarded calmly in Peking as
long ag India yemained weak. An
India struggling with inner political
difficulties, an India with a steadily
worsening economy, could eventually
become ripe for communism. Deve-
lopment in India showed, however,



867  Motion of Thanks on

economic betterment a stabilisation
which threatened to frustrate Chi-
nese plans for the future. Hence,
China’s excuse of fictitious irregu-
larities in the boarder struggle,

The formal reason given for Chi-
nese claimg is that the border, the
so-called MacMahon Line, was estab.
lished by British imperialists. They
accuse Indians of trying wrongfully
to take over what these imperialists
are said to have stolen from China,
or rather from Tibet. Apart from
the fact that this argumentation is
quite unreasonable from the po:nt of
view of internationa] law, it is a
fact that China has gn several occa-
sioms, drong otfiers, dat (e so-cdiled
Simla Conference in 1914, accepted
this delineation of the border. It
is also a fact that the border was
drawn on the basis of history and
tradition and also on the basis of
geographical, ethnica] anq religious
conditions.

The Chinese argument naturally
does not hold water as regards inter-
national Jaw. If this border which
was agreed by responsible govern-
ments and which besides has basis
in history is not valid, then no
borders are valid.”

If all is true, can there be any
doubt about Chinese intentions?

ST 3T AF F1 FEY AT 0T IV TZAT
FT A I3 & IaF AR A Felt a1 Ag
FET A @ GFAT AT TFT @A I
garza Fafed W 7 @ @ o
g7 zfagra ¥ fegy oo F I A
g W Ao B A & @ g
LRYR-4Y TF ITgT A g
NeT F 1 TT qF AT F1% gy
VAT AT, AT FL STAT § A0 AT Y
ff 1 YR ¥ duerffg AT AT
g€ A euY § I3 AR fergea
%7 AT FT TA AT | IqF AT
teye ¥ gardy gadr duadir ¥
% g% W 18R F 93 @7 T
9t T IFA wmar fF g ww N

[ 25 FRB. 1963 ]
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T TF TR 93 =9 faFar § 71
TR FEHT Gy qem] g gt
i d A Y 7 e A 0 a3
g, SR Tar w3 afe T @,
8e¥e ¥ T wTAR gu, g dfvw aw
& A T AT 9 ¥ o
A 3% JIM AAT FT g9 F URA
q T IFL &7 T7H0 97 fomw fF g}
A 9T IR A AT A4 &
ferd smaas qu@AT ot AT | gER
Sy FY AT worfa AT IH AFTC
ITHT AT FeAT wE ®wR dfEg
eq & waad & S gfaw
T g ag i FT fraeeTr 1 T8
T TE g
“It is clear to the opinion in Asia
and Europe that, China is exhibiting
purely aggressive policy towards
India. Attempts are being made to
humiliate India angd disturb its eco-
nomic construction with the amm of
demonstrating the invincibility and
strength of communism. Attempts
are made to convince other peoples.”
This ig very important:

“ . . .of Asia that they should
c¢hoose the way of Chinese com-
munism rather than of Indian de-
mocracy. In the long run Chinese
expansionism applies to all Asia
and, then perhaps, also to the
Russian part of Asia.”

Y 7z a7 A faegpy Tw Y o0 R
qTEAT F IEIT WT & A N Ag
fegeam & oF fawag 1 aF}
TEAT AEAT X 1 ¥Z K AW F A
faeger dare @ £ v fgrgeara srgan
F T AT & AT F03AT fgegeans w
g asar &, az faspw Aqafsa
arT & 1 aicfeafort ot 9 €
fiF g ¥ A oY TF gET B T AN |
Tefifrd ST oY oy 737 & B gawt
Tga TN F gIEA03 ¥ A7 Fa0C
war Tfgd wk dWd F faR
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[t mgrEi= ww1Z ATA)

T 9l # STEREEA gl §
ug Fg fr Tt A dmfat 7&r gl
WT & ARG gX WUFAG §WT
N T 8T A A
@ 431, s f{ gwR oSS
grafeee ol F FEAEr A g@ @&A
¥ Fgn dF A G g Fea w4 AT
w0 adf g fF @, 99 qTHAT
g a1 IATEET WEH HE wArET 7
e &= foray | Y & Far dar?
afgr sfer ® aeg & fed
frg qgaan ?

Tee DEPUTY CHAIRMAN: You

san continue after lunch. The House
stands adjourned till 2.30 p.m.

The House then adjourned
for lunch at one of the clock.

The House reassembled after lunch
at half-past two of the clock, THE
Vice-CHAIRMAN (Serr M. GoviNpA
ReDDY) in the Chair.

WY AgEAT warg WoE : 99-
TAIETE WEIRT, § AW AT EW A A
W@ 9T TEfF gaw @ ¥ o
T 1 W A W fow oo TR
ot At qor oY 9y € I avg o
T S awdrg 1 g R I ¥ ol
g O T W & e I =T F
f wrf ot Fn o§wg &, w9 4R
79 w3 g1 @ 1 ey Y ey & G
g WYY HIIRT AT FET FOT AR
Y gy 3T ATw gEd § ag Fr
CAUTER I AR I D o =
P sr T & 5 T F A wa
FTE, aF &1 a0 a9 ToT, T A9
®] ¥ FeAT G297 | QW Y THAAAT
w1 2T & fod g 9 S A faeger
weAar 3 geY, fow awg ¥ F 91
I @ ¥ oA Jard #X AT a9
WY g &fr qeeeE fovr 99 99w
grer &% | ug T aw fw

|

D freF 3w F e A JAT N
w1 A AT o A qury FE
FT a0t 9T aT & 1§ JOA A
aftss Aar oY Wy qreer S ¥ AWAE
¥ @ AT FE R I A 5
qifaat e & graey § Al § S
ar ¥ guT wA7 S ¥ S FT €9 a1
g &L | ITET geq A W T TG
wgT % a8 w1 W W W
g T}, gl qg G FRAT ST T R,
gt g TE fEar T W@ & T
W F FHI A owgeEr qA faedt
g

L

T Wafeee qEf @ W&
W gEX AAT oY wx 9T A F
I A d g7 9941 7% | @ 9w &
IR dfem of & AR & a7 a1a FEr
Fad Qar s 41 fF F OF agd 3N
o g9 e ¥ wHaAE AT §
AT dfeq o oF T geeT & Toew
R AFFN FgsTaFar g\ T
g qdaT W &y AT FA ¥
fod & 7 W wey I A Ay
FET & A AW FA A F g9 7GR
FW EF AR a7 g9 AfFR 9K
o 3T g | ag wgf & gwar
tfFEAmwaE T Fg g & oww
F gfat v 97 $ TE T
qfsq® e ¥, @Eq & W, 9
06 UG FEY & FF wuE WA S X
g 1 F@ fFan, g AwAT S A
ag & @ frar 1 F @9 9 §%
FTRY B, BT TR & FAL FAT
oY G @R ARY § 1 qA Tq A
freft o< it T Ay § f weT #T Y
qaeq ug Atear g f& Arid & &y
FaTdr Iog ¥ Fog FL A FHT AN I
TR AT T P9 ¥ § IR 96
AT FT I FL )
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TR T 757 s gfeq FamRaT
E® daq AT & Aql, UL & ATF
gt 78Y § afew dfeq waEw™
dge we-fmiE, o smrRw §
N, 3 AT TIAT & TWEE, W
¥ owtAT F &, qwerfedl & gau-
qHIE /X &7 99§ 99-YeXF 8 |
W # 98 7§ % gX a@ &, gWAFN
¥ qfeq saEA™ ST U@ F OAAF
& v g F1% wfarnife w&y grita

gnX A (W s Qo [gTe
fr arga foad At ¥ g wrgw ger
fF SR 1 ¥ AW TR FY
feuft sy g€ &, zofed ¥ 98 7@ &
ITR! STo AMY AT aFT, IR
FgT fF e e F@Et #1 AT
T T & a3y o g dfwd B
T T AT 1 e F de
¥ gacs FY w T9T AT § 7R F#E
9 TF A 999 F qR J099 AqGL
# S 1 I AT FT e T
wTaT ¢ fF gE O ¥ w1 AT o
Tt & A o gE A § T
N7 JY & a9 THRY I FAT AT
qeaT & | T §HA S TS #r AT
ot 72 gH 99 &I WIT F1ATET TTe"
¥ arR ¥ ag T 5 g g &I
FAL) MO @ il
qof 2w @ § AR aifagel @l 9T
fagarg F<ar § W} 99 qF [i@ F
TOFT & F1% WY BT &1 GFaT § T TF
ag fgar &1 waw T FOT | "R
quy ﬁw%f&#mwﬁeﬂ{wﬁ
¥T GEE A9 SO S ag AT fr
Qe € ¥ fox ewaar 9 fmy
G R 9F | W
o Efee Qi & SR A
HIFC =9 A1 g A 7 9 T Y
IGY YT A THET T IF AR AV
qarg  fed fam fF gw T &
g & ) wr gg e e ] 7

[ 25 FEB. 1963 )
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0% QAT a0/ . HUA 8T
TFT faar g 1
oY RN HATE WA 9 _TEy
ICEUG R L A S I

qr AT wfr agg AT a@ 0w

# A1 AW [ W AT T AT )
W& § e v fadaw” g ae @r
ar &1 /T g Far a1 5 o w g
TF a9 gfaen ¥ 99 gu §, /e q 93
g g fF 71 %, s A F€ | 9@
ST FRENE f2q § I9Y I Ay Hwe
focgar wifem g1 s & 1 s=m
£ AT g &1 g & S QT
FHEHT § TUY TR G F
arils W F7 g ;WX oY mwhEwee ¥
R AT TS HT & | T gFe
FTE 7 W I H, AURT WY g
FOTA &, I AT H1E feqfa wgr @r o
T § o7 AG1 WF, DA @ g
Fits Ik foaa ardt &, foma o
ae faemr § st FrEafeat & sror
dre=i Haza@gui |
= AT e (gt dam ) -
fF oot ¥ ag 7
5t wgER wER Wi
Tg W AT AT g WA T AT
e A I [N F FTWO a€ I
ga & | WY agl A1 ST AE) awd € 5a-
fad faesfs # oot YA T TGy
FEAT & AT | WY GE AW
ToEl T § S ¢ 6 F |=A § oaga
TET WA & WX TEA oAy H
q QAT FIET TEH T §, TAF AT
T gRar I F AT § | IR GQT
& age W §7 FEaEr gar g |
3§ FEaEr § [T AW d g
FTAGET FC & F< faar & dfem
AT A owEE WE WA T
e § A I g g ¥ QI
WA Aifgd | U SAFT WERe
& o oiq v & e
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[+ wgree wavg Ania]

“In the later days it was to be
demonstrated that the same forces
which were vociferous for the down-
fall of Mr. Menon were working
for the downfall of Pandit Jawahar-
lal Nehru and were waiting to hear
when he would go to the Radio to
announce his resignation.”

arg ArE AT R S, FATT FX
fear maa  gger @ e ¥ 7 4%
FIE AT TEBT AGT FaTar | Y
A9 X [YAT IO 73 e Aifer
# f&r, 3% ¢ A S|W AR TG
G T N cu R B T
qoest ¢ B 9 3@ wew & faer o¥
HEEH FT ATH T4 AT GHL GaF & e
Q¥ GITG FT A7 FqT4 S| Jg ATeT g (5
gfeq ot yo™ W FT 9”@ G T
TEUF U7 § ST F % G § WK
T AT A § ! oA F ar
98 FHRERI §, g 9 ¥ dfeq o
#Y TR FT &, TWAT FEF &, Wi
FEAr g8 Ty & & (wdy aw &
gfeq sit FwsiIC & g, fa a<g &
et smEwr X & s fF dfen o
g T #R fe garw aerarr g
g | T I T R Ag A AT
gt afEd fF 33 &7 g< mEw 98
ST & {6 fse ot 7 § w) dfeq o
¥ WY W FT gL ATHY § e wrfeee
faaem € SW F91 7 BA, IAHT TR
T W ¥ §W A ST RAT g §
ag FgT F9r Tar X g1 dfeq Sy
#r afF 37 F7 X 0F WIHT § AR
9 TF o F ArafAg) w1 fazaw I
me 2, w1 aw dfey S FT oA
FIET TET F FFHAT |

gk wew fagrd ot et
T IRy doy ) fey ¥ o
TFNIA FT IFT AAT FE A0 §
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Y IR Far fF foodt & AaaT aY @
g1 my e, faedt & [aar fawy
ar a%a & | oot & ™4} v ar
Y w1 WET G AT ) FIr IR
F AETT G W &, I g
T FA FW AR AT AT
g ot 97 9 framm ad § W)
SY ug e & fF o9 g g 1 qEY
AT #, TAAT AT WA A F9T B
91 95ar g | WO A faead sey
Tad § MR 3¢ 7 § (& dfsq sfr 7
ST Fs TR aid 4G €, At
AT FAAT I AT @ fw ogm
T S 43 ga g NiEw §, 33 gl
AT g9 T § AR F o o @
f wrea 3w # # g W@ & fAE a®
¥ AT & A HEE %X R 8, fwe
TG B T eaF  CHEHE 9T AT §OE
F gl ¥ wre Y S g, e
a¥E 43 ¥l IT & F Fav a8 Ay
¥ OHARA N, AT 4§ q4r
FO F AGEA W@ 1 T qF a1F IR
AT W A AN E 1 F A Faw
& &Y @R T g & W1 3 Wy afFeer
AT g7 I |

qg gA "o fagd ot ¥ oF
wigHe faar § | 3 fos TR T
wis¥z g1 W § I IEA
2 o ag feaam faan sy fw oo
M FefR e w1 & 5 §
X a8 FamT g % g @u fag
o sy WY & o A S @ R
& g g wwar § 6 <0 g A€ qar
a3 7Er ¢ % foad ag a9 dgat
o fF FT fergea &7 A & o
FRA T fggeam &1 wiv § W fgg-
W &1 AT W AT w0l
qET 1 AR fvqm AR, 9@ HT &Y
fergea & a1 AE FL T |
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- AR FHET FT HASHE WY Y e

fagrdr Sft arsoet & fom & 1 99w
AFg ggaaaeig L AfFT g -
ufg st & mbramer &1 87 & a=
HEAT | IGH F Ug IR & ¢

“but regret that the Address
makes no mention of the failure of
the administration to suppress
firmly the fifth column activities.”

ag wrd e W & faadr
gifa gam fre Frafaee & g8 &, Iat
Ay # Al & Adf gf & AR
7T foe & oo gy o & afaam
fq3zy = F forg ww faefady
FT AT F (o4 7 T FIH I AY
FETT g1, SAH! IS T FAT T |

7T gk giafaee I F ar
¥ fqar 9 w1 TG IIAT & =g
g2 1 wegwfa & sfwwawr & faq
IR A £ GFar IaF aR K weq ¥
it AF o oA T TR A g
W I9F a § 5 F3O1 I g
g ! ‘

T UF  sfaw are faad amt ®
F FFW AET A & FAT I
afafs & wgara & aix & 1+ 9k
TR ¥ F$ AW ¥ 997 A, gAR W4T
fagrdr st arreft & =91 &t %)
AT Afor agg ¥ w9 A7 1 w6iE”
73 W™ a4 9 fwar e, oww
gfafa & gr 1 wR A gy
oY F g W@ g dr 9 faege
e § a5 59 = ¥ @]
weaa  q@ fRar T | a@g s
£ FFR R |
" “The Committee considered ‘the
issue of public utterances by some
responsible Congressmen who had

criticised the accepted Congress
policy. It was decided that their

[ 26 FEB. 1963 ]
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explanations should be obtained
and should be placed before the
Working Committee for further
consideration.”

g T FT GGAT AT § | T

FT g7 ow, faad art § =31 @F
TRTATTEE | -

“The Commuttee also decided that
no Congressman should join or
associate with any function.”

—mark the words—

“organised or sponsored by any
communal organisations like the
Jan Sangh, the Hindu Mahasabha,
the Muslim League or by the Com-
munists or by groups or persons
opposed to the declared policy of
the Congress. It was also decided
that Congressmen should not accept
invitations from the MRA.”

Ig THE A9 F a1 qg QO (@
} o fodt & fawmm § 3o a9 ¥ FwT
B | At fF 79 ywm A AR
T FT TELT TSV | TG TF WILT & -
yaeal #1 g9 §, I9% IR A feer
NHTL FT  Afdaesy 78 amr Jor g
o1 agi aF fegmms  wifedt faegw
E § AR I§F AIEW FAGAT
gfeafam &1 @53 §

A 3@ g aSr A feafa &
frre w®T § WX 99H g FIW #
7% qra-faame & @19 FT 9w AR
Iau g AfF T WA S FY @y

g | S g9 @AW # A § qg
TF FEr A @G TE TG FLHY
¥ @w FEIU N

W F FANT g ARRTY F
AR §, TEFT F, AU W HR
Tl ¥

Smrr M. C. SHAH (Gujarat): Mr.
Vice-Chairman, Sir, I am thankful to
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{Shri M, C, Shah.]
you for giving me an opportunity to
associate myself with the Motion of
Thanks proposed by our friend here
to our President, Usually, the Pregi-
dent, in his inaugural Address, reviews
the various policies and programmes
of the Government that were enun-
ciated last year and the future policies
and programmes of the Government
for the coming year. It is very neces-
sary that Members of Parliament, and
the nation also, should know what gre
the immediate policies and program-
mes; how we are going to implement
them; how in the last year we faced

any diffculties, it any, and hew  fPar
and to what extent the Government

was able to fulfil its promises by way
of policies and programmes. There-
fore, if we view the Address from this
angle, it will be seen that the Pregi-
dent has very rightly stated that the
Chinese aggression is the main preb-
lem before the nation and that every-
thing else has to be seen through
that context. The Chinese aggression,
we all know, is not merely an aggres-
sion; but China has taken over a large
chunk of our territory. It is there-
fore just and praper that our atten-
tion should be drawn to what we
should do, what our present duty is
and how the nation shall face this
menace. I may give the House some
historical facts; both China and India
became free practically at the same
time, in 1947-48. Ching and India are
two great countries of Asia and some-
how, it was the wish of Providence
that China accepted the communist
way of life and became a totalitarian
country, and India accepted parlia-
mentary democracy, parliamentary
way of life. Both countries hgye
huge populations, both have common
ills. Both have got poverty and illi-
teracy and both suffer from varipus
common ills, Both countries have
decided that they should come yp
and have a status among the highly
progressive countries of the world.
But both countries accepted different
ways of life, and the countries in the
world were very watchful to find out
bow far a great country like India
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can provide the economic balance for
this nation of forty-four crores of
people by the parliamentary way of
life. Equally so was the problem for
China. China was a totalitarian
country; it was a communist country,
but the aim wasg to build up the
Chinese nation. Crores of people in
China have also been peace-loving.
Now we have seen our India, and our
Government, in their own way, formu-
lated various Five Year Plans, and
tried to see that the nation as a whole
succeeded in its aim of economic well-
being. It has been admitted even by
foreign critics that India did well in
pushing through these Five Year
Plans and there was substantial pro-
gress in our country. As for China,
as I said earlier, it i3 a totalitarian
country, where the press is controlled,
and the outside world can only know
what the Chinese Government per-
mits others to know. But even then
we find that the big promises that
were given by the Chinese Govern-
ment to the Chinese people were not
tulfilled. That slogan, that big Teap
forward in agricultural produce, has
gone out and it is very clear that
the Chinese Government has not been
able to do for the Chinese people
what it promised at the time when
this new Communist Government
took charge of the country. It is
very natural therefore that the
various countries of the world looked
upon India as a model country and
saw how crores and crores of people
could be benefited in a peaceful way
of life, in a parliamentary democratic
way of life, and therefore the countries
in Asia and Africa looked upon India
as a model country, to see how it can
serve the people best. Of course India
never claimed it but there was the
general impression that the various
countries of Asia and Africa looked
upon India as a model country, as
leader of Asia and Africa. I know
the Indian Government or the Indian
people do not claim that, But the
facts are there, The various countries
that became independent much later
than our country and are on the way

) to development looked upon India as
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& model country and they tried to
copy the various schemes enunciated
by the Indian Government to help
their people and to bring them to a
fair standard of life. This perhaps
China did not like. China had a
desire to be the leader of Asian
countries, but Ching was foiled in
that desire. As there was no other
better way, India had adopted a
peaceful way of life. Our Govern-
ment has been trying, during these
fifteen years after independence, ‘to
build up the economic life in the
country, and as a poor country it can-
not afford to spend money on military
equipment or defence potential
simultaneously. Of course now we
realise that we had neglected our
defence requirements and looking to
that weakness of our country China
tried to invade the country, and we
cannot but acknowledge the fact that
it was a humiliating thing to see
that in NEFA and in Ladakh we had
to face several reverses, That does
not mean that there is any permanent
humiliation since the country to a
man has decided to face this challenge,
and we are trying our best to build
up our defence potential by execut-
ing defence programmes. It was also
a tribute to our policy of non-align-
ment that at the time of crisis our
friends, the Western countries, special-
ly the US.A. and the UK, came to
our help, and that might be one of
the reasons which prevented China
from committing further aggression
and which made her declare an uni~
lateral ceage-fire, The question
arises: What shall we do now? Our
friend Jairamdasji was quite right
when he said that India was a peace-~
loving country. India has accepted
the policy of peace not for itself
alone but for the rest of the world.
But now, confronted as we are with
China, how shall we proceed and
what shall we do although we are for
peace and have been peace-loving all
along? We have now to face the
military strength of a great country
Hke China with its inscrutable mind.
We have to think again and we have
to see how India as a nation can face
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this challenge. It is very necessary
to face it, and in spite of our accept-
ance of a peaceful way of life we
shall have to change over, and it will
be necessary for us to make all pre-
parations for the defence of our
country and to face aggressive China.

For that purpose we will have to
accept aid from friendly countries.
We are grateful to those countries

which have given us aid at the time
of our crisis but, as was said by our
Prime Minister, defence is the res-
ponsibility of the country and the
nation; we cannot afford to depend
upon friendly countries for all time
to come. If necessary, we may have
to prune some of our schemes. 1If
necessary, we may have to positpone
our development programmes but
defence has to be accelerated and in
a modern way, and therefore it is
expected that in the new Budget we
shall have to increase our defence
programmes. In the last Budget it
was only Rs. 300 crores and by Sup-
plementary Demands it was increased
to something like Rs. 700 crores but,
faced as we are, it is very necessary
that we shall have to spend a very
huge sum for our defence prepara-
tions and for our defence programmes.

o, ey
¢ :

I S S S

Tae VICE-CHAIRMAN
GovINDA REDDY):
clude, Mr. Shah.

o

(Serr M.
You have to con-

- N B
Surt M. C. SHAH: Yes, Sir. The
nation has stood as one man and
China has realised that India as a

nation has sterling qualities to face
such a gituation and it has also realised
that it is not easy to make India
crumble down or make India seek its
favour. Under these circumstances it
is very necessary that defence pre-
parations have to be augmented,
augmented very seriously and at any
cost we should see that India defends
its honour and integrity and it con-
tinues to retain its status in the
comity of nations, .
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F1 et a3 A g FW F1 Fifaw
TFL | AT IR § IR FIAT
fF oy g5 sfawr Far 7 9w AR
FTC AT FTHTZ | 98 XY AET
AEa ¥ FEfF AT AR AT R
S FEX T @ AfFT WA AT
AR FRHI SGHT A AT AT BARN
BT § HTHIT @ T 1 A AT 3 FIHTT
ST ! g 3fvaars g ! R TR
a3 waf faer any e st adi ang
g foedr fgemg At agsw
FTT &Y GTH F [F FRAT BT T IFHT
Rt AR A FER AT OF 39 IH
faelY AT & oo & g Y AT

aTLE AT gTgd, § o 5% 0w
FiavEy G ST 727 f a@Fa
agt I | F ARG ¥ 93 e §
fF ag " dfsa ot 1 ag awa v 7115
fomrax Tt o w| @ S O A
FHT ATEAT FT HE & | Sfeq A A
S AT FEY A ITHT qAAT 7 faH A
gfew ardr gfrr & 98 fear 91 % 5
faqvaT av  faamss  gaTw w9Ar
AW O gAY WA wYF i,
TR g Ry g, g sy
St gRT 1 a8 Fa€ € A 5 Jar
T S § a1 fa owrd fafaed ar
=7 &Y gz A afe agr S 95T ar
it TAAH R g AT qeRl w5
forer-S( 2 AT G | § g AT
AEATE | THD AT WAL IAH T
ferwa § 7g Twaml Qi § A1 9y 7
fiF WIS ¥ grend #T qFTT ag & R g
Faq FIAed] NS AR ¥ WA
HATfaa § 1| ITHY g FYA FI THAG |
FEA FLT Afed | TW X A oW
2 gearg AfE ag At w3 i N
Y g § T fegw wfw g
oy gway € 5 G% agt ww faegw

R/AqG X1 3 & sy wFw 9T
N 93 & I A G FGA FIA FL AT |
Gt ara 7df &) i frgaw &
FAT G | FTL AT A5G Fa1 5 wria
aTT F 75t & % ag #1E 9=41 Fr &
&Y &, ATHT EHAT HT QAT | gaAT T
I 1 AFFT 3T 3@ AT T AR
fr i o g 1 weraTd S Fa
g fraht w1 gF wuwd & faaw
gy g § 5 A #7 a%gg 1 R
wF F1f7 fF ag 7 ar Y foe gt
6T g7 1 AT IEQ 97 ? g
3% AT FT IgH! AV AT A HIA
ZATHT F faar | F1 AR HIT FAway
TEgew 9 o1 ® § a1 °g o o’
g f5 my Fesa g & 9F
¥y fedY & qare W wrEI 39 99
F1 GIIAT AE, ST ARG AGT FY ATE F
I ALE FY < Y, TF g9
T I § 98 AL W & 5
g AR faagw o A ¥ S I[wWA
arga, foad wF Il EeT & I 7
& grar & a1 gk foew #1 awee
FIAT 8 | T HIY T T FE FT (FHY
I 1 & 740 979 | T TAT FCH
gAY QT EFATE I TN TR AN TF
T F @ g ag ¥ gaEgr ad &
® w4 ag At § oo gt
oE F, aFHT & g9 § qg a1 T8
foF F1€ ware qarQr A v & S gaT
HEqT AQTHL | AL A AT A FIA
R AT fred TR FTT | R AT F
FER AR L AR AW ¥ A FEWT
AT TR § qY qg se]r § v a8 a@g-
A aF & Ao A wwar & 99 5
HITH AN TE &1 1 T ATTE AT
T AR & A W HTA aw
e aved, fEey o areT T
gry £ gaedt § g®Y wwamay
FATAAT & | qRiAd AR TG Aoy
@ q AT JOFA BT FTIATA FEHC
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[fr sragm Y]
M1 T3 9T § 99 d g
W@ E | vEeT gAE Ay § WR faas
T mragwar § & a7 |y ared
2 a8 afeqrs agw /) afadq ) F3
wH T ab N Fga ¥ e Qe
T ¥ 1wy Al w1 A gy w
f wegw Y T § v qWS gy T
§ | F T Y AT FRATE A AA
®@T AT § 0 ot g § e
¥ @& i A o ¥ Al A oA
¥R a9 w2 & fmwr  ardw
9gA § =g g IHT AT | 99 99 9K
FY Ao F A F wuE) T A8
gi % % ow &< FTE A w1 e
2 fo for @« w It an)
W R IRE W SRt
ot FHfrem @1 @ o Ty WS
¥ faw fegr f& @@ @F 3
@ P AL AR i & el
q 9T QF qoq7 H1AT & | o Afaed
& gy 5 IgaC TS g W wefy
Qg ¥ AN TH AL TRl IAET
e AR s faar | R ag
IR TN e FT GF 7 O fwa,
afv gt v og R € f Ay
AIEA RS T@ g yaAHe ¥
fafred & @ 2z & w fafae
¥ 47 T wET ¥ wOL
AT RE | TH AT T GAT qF AW
;g mfeded @R w1 Y
g Feagiee  lgeifafafadt
fafreer W ey § a1 e Fay 3o
I & S AW A gy og ¥ Feavg
af F@T Afgd ! oW gAR W A
TEEITE | AR T FTARM & |
wfid § wo w3 qEgawg e
@ A HEET § @ K9 TG A Al
St @ @ T AR e &
74t T I Wy A ¥ e oxw
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oft gfrg Tz E ) g mEE
TR T qafeA® U AN FAT §
f& w1 waR fafadt F &K 9%
qAARY &% WX I 99E  awa
ded waANT WOA T AT | AT
o 7% #) 3fa9 AR Wra A%
g e A @z fafres ok fedr
frfreei & g & A TN owfEg@ e
X Igwl e AN H g W
T ST 9ifgd @F qg gEaT
¥ I @R T AQ WA
TG |

T@H qIw q@ 9w g e
T & fag w gfefrad 71 grfiea
¥ g w1 afF S B FEE
faw a% ) gwag Ara § o e
¥ dr9 A FT I amw & fE
¥e TadHE 79 gAY § oot aId
F1 TGS TR F WG | TFIT
IET F AW A TE-aY qoETE §
TAT T W1 47 gamwr ar e
T IR T TET T Tl W arsa &
WA wag Frag Gl FO0L
TEFI 9g 9 qHad! q0fgd
AU & SFI FT @19 A% gAY
T FEATY FAT GFAI § | WAL A
qar R FCE G | WK G TG
AT AR B AR H WO AT
] TT F I FON W Fqr w8
FR 7 wOh fad Jq ¥ fAeEag
gar gox ¥ fomdft adehes arfeat
gag o wTaT @ ) FRIWR
gaT 19 F% @ § N9 g§ AT
awd & J9q fwar 91 1 I§N ;9
g Ay oft qF #1 W Agi ger +
IR FTHET & T AT av WK
grer ft ag A Fraie F i ¥ 7@y
T FE A AW FCRE N AT
IeF A FAaT B FEERg § AX 6

e gz ¥ gfw ferEde ¢ | dITf A e A gw
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o o gad faems wmaa gri Wik
g Trad F Y FW7 AR GET IEH
qRgE AT F W I S ) gy
TF FFF AT AR IEF NG F
feeft 81 forad wgrom wamy § Wil
WA T & | WZT WA FET §
wgt & Wfaes Fag § w1 wEwm
Wy S | qF A F S g 6
faritar st oot &y awiTar FTE
N gawdl F 0 a9F FET |
HAAHT A Fa qF6 A1 HE A
®/E IO T & g AR W
& aga & wegr A | WO QAT &<
@ F gamarg TR S qqE
gEfr | St W ag wea & fa dfed
$ g gE ¥ g § QA E AN
P ww w foRew gam Al SR
war s gt fF gfvar #ei g
T AT AT I | TR AT R
qa AW g fF ag e 3w e
{fFEadi que s ¥ feg o
WX AT A1 ASET TR FGE
@ W E ZFe A AT AWK
A g% 1 1 H1E T W B FWIE |
S HOET FAE g WeRa g AT
W OAIE W F faﬁém?
w7 5= 1 ]

Serr BAHARUL ISLAM (Assam):
Mr. Vice-Chairman, I associate my-
self with the Motion moved by Shri
Akbar Ali Khan conveying our grate-
fulness to the President for his Ad-
dress to the Joint Session of the Par-
liament on the 18th of this month.
Our President is an embodiment of
Indian wisdom and intelligence and
ke, in a very precise and concise man-
ner, laid down the policy of the Gov-
ernment of India in his Address.
During the discussions on his Ad-
dress, the use of emergency powers
has been criticised. One of the Mem-
bers of the Communist Party said
that the emergency had been utilis-
ed for furthering the ends of the

[ 28 FEB. 1963 ]
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Congress Party. He said that under
the Defence of India Rules only the
Communists were garrested, One of
the Members of the Socialist Party
said that one Member of Parliament
of his Party was arrested when he
was addressing a meeting convened
for the purpose of furthering defence
measures and only when he criticis~
ed the Congress he was arrested but
1 doubt very much whether this in-
formation is correct because I have
my personal experience that in the
name of attending meetings convened
for the purpose of defence measures,
I found some Members saying: “After
all what is this? Whether China
comes or we are under the Congress
Government, it is all the same. You
tillers will have to ti'l the land.” That
was one kind of speech. Another
kind of speech made by some anti-
social elements was like this that it
is easier to fight the Chinese, it is
more difficult to fight the Govern-
ment servants who are all corrupt and
the businessmen all of whom are
blackmarketeers, 1f such speeches are
delivered in meetings convened for
the purpose of defence efforts, parti-
cularly in areas like Assam, which gre
in the forefront of the Chinese aggres-
sion, was it or was it not a speech
which was prejudicial to the defence
of the country? If in such circums-
tances, some people were arrested, it
cannot be said that the Defemce of
India Act was utilised only for fur-
thering the purpose of the Congress
Party,

I can also inform the House that not
only the Communists and men of the
Socialist Party were arrested but the
Congressmen were also not spared.
Congressmen suspected of anti-social
activities were also arrested under the
DIR., kept in custody and bail re-
fused. There was no undue influence
whatsoever to see that such people
were released. Therefore it was not
justified at all for hon. Members to
suggest that the D.LR. were utilised
only for the benefit of the Congress
Party.
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[Shri Baharul Islam].

Then there was criticism of the
foreign policy. It was stated by Shri
Vajpayee that our foreign policy was
absolutely wrong. He illustrated it by
saying that if our foreign policy was
right, why was India invaded by Ching
as if from the fact that India was in-
vaded by China, the inference could be
drawn that our foreign policy wag
wrong. I may ask the hon, Member
that Pakistan has not been invaded by
China or any other counfry. Can he
say that the foreign policy of Pakis-
tan is correct and therefore Pakistan
hag not been invaded? Therefore, that
inference cannot be drawn, I may alyg
ask another question of my frieng,
Why was Mahatma Gandhi assassinat.
ed by a man of his own country, for
the freedom of which he sacrificed hig
whole life? Was it because the policy
of Mahatma Gandhi was wrong?
Therefore from the fact that a coun-
try has been invaded by another coun.
try because its foreign policy wag
wrong or a man was assassinated be.
cause his policy was wrong is not cor.
rect. Mahatma Gandhi was assassi-
nated because his policy differed from
the policy of the assassin and the latter
could not tolerate it. Similarly,
China hag invaded India not because
the foreign policy of India was wrong
but because China could not tolerate
India with a different ideology to rise
so high in international reputation,
The Opposition justified their criti.
cism of India’s foreign policy from the
fact that India was invaded by China,
On the other hand, it can be said thag
because the foreign policy of India
was right, therefore, during the dayg
of its difficulty India has been able to
get friendly help from different coun.
tries of both the blocs as also from
non-aligned countries, Furthermors,
in this time of conflict China has lost
so many friends; it has got more of
enemies than friends; rather it hag gog
no Iriends whatsoever. Therefore
Sir, the hon. Member was not justi-
fled in saying that the foreign policy
of India wag wrong. I will submit
that the foreign policy of Indiz was
quite justified, Actually, if Indis
had not stoed for a non-aligned policy,
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that is, a policy of not joining the
either bloc, there would have been a
third world war by now and to that
end India has been able to contribute
a good deal for the maintenance of
world peace.

After all, Sir, what is the purpose of
a foreign policy? The purpose of a
foreign policy is to keep the country in
such a way that it is at peace with
other countries. And such a thing is
not possible unless and until there is
international peace. Therefore, if by
its foreign policy, India has been able
to contribute as much to international
peace as possible, we must say that
the foreign policy of India bhas been
successful.

[Mr. CHAIRMAN in the Chair.]

In paragraph 15 of his Address our
President was pleased to observe:

“In view of the great burdenas cast
on us by the Chinese aggression and
the steps taken to meet it, the ques-
tion arose as to how far our Third
Five Year Plan could be carried
through without considerable change.
On full consideration of the matter,
our Government came to the conclu-
sion that a very great part of the
Plan wags essential for strengbhening
the nation and its implementation
was, therefore, necessary even from
the point of view of defence. Eco-
nomic development and industrial
growth are the very basis of our
defence preparedness. To stop or
slow down this process of economic
development would result in
weakening the country, It has there-
fore been decided to continue im-
plementing the Third Five Year Plan
with such minor modificationg as
may be necessitated by the circums-
tances, and by reorienting our indus-
trial pattern so as to give priority to
defence needs. . , "

It i3 very necessary and I fully agree
with the President Because there is
now the Chinese aggression on India,
it is very essential for India to build
up our industrial pattern so that this
Chinese aggression could be met.
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Sir, so far as the eastern region of
India namely, NEFA, Assam, Naga-
land, Manipur and Tripura, is con-
cerned, thig entire area is very back-
ward. Assam and NEFA are at the
very forefront of the Chinese attack.
I would request the Government of
India through you Sir, to improve the
communication system of this area.
Unless and unti] this area is fully de-
veloped—its communications parti-
cularly are improved, there is mpre
power, the supply position is beiter-
ed—it will not be possible to free the
country from the dangers of the Chi-
nese threat. I therefore, appeal to the
Government of India through you, 8ir,
mnot only not to prune the Third
Plan allocationsg so far as the eastern
region of India is concerned, but to in-
crease them.

Let me say a few wordg with Te-
gard to Hindi. Sir, the other day an un-
happy incident took place, when the
President was presenting his Address,
over the use of Hindi, Nobody will
deny that Hindi should be the nationai
language of India. ‘The use of Hindi
as the national language is a question
of prestige. But the question is whe-
ther the time ig opportune for India
to introduce Hindi as its national
language. We have built up a culture
on the English language for a very
long time. If all of a sudden we do
away with this language and introduce
"Hindi, a vast majortiy of the popula-
tion of India wil] become practically
illiterate, the eastern region of India
and the Southern India particularly.
“"Therefore, Sir, it will be nice on the
part of the Hindi-speaking majority
people to wait for some time and allow
the eastern ang the southern regions
to develop a lot. Then and then only
should Hindi be introduced as fkhe
national language of India.

Sart LOKANATH MISRA (Orissa)
It ig the officia] language.

Sart BAHARUL ISLAM: Whet{\er
it is the national language or the offi~
cial language, it wiil be resented if
Hindi is iniroduced now.

Somz Hon, MEMBERS; No, pot
resented, ) 1“

-,
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SHrr LOKANATH MISRA: Hindi is
not the national language buf the offi-
cial language.

Sari BAHARUL ISLAM: I am
speaking about Hindi being introduced
as the official language. If Hindi is
introduced as the official language to
day, difficulty will be experienced hy
the southern and eastern regions be-
cause that language will have i¢ be us-
ed in inter-State communications, in
the communications between States
and the Union or as the language of
High Courts.

So far as the question of medium
of instruction in universities is con-
cerned, there is a section of people
who say that regional languages should
be the medium of instruction, not
Hindi. But I wil] respectfully submit
that English, until it is replaced by
Hindi, should be the medium of in-
struction in universities because that
will contribute a lot to the integration
of the country.

At the end, Sir, I beg your leave
to record a sense of appreciation for
the yeoman's serviees rendered by the
students in Assam, particularly the
students of Tezpur, Mangaldoi, Gau-
hati, Nowgong and Dibrugarh. You
will be pleased to know that during
the actual attack by the Chinese,
when a large number of evacuees
came down to the Assam Valley, these
students worked for these evacuees
round the clock. They not only drew
water for them not only cooked for
them, but even carried their luggages
and washed the clothes and even the
bodies of the children. Therefore, with
your permission, Sir, I record a sense
of appreciation for these young men
and women,

With these words I conclude my
speech. Jai Hind,

N T T §XT (FET gw) o
gyfa 73w, @ @Y wiwade & og
gy & f faelig af wraw @9 &
TEH ae I« {5 gegr v g, A wg-
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[+ zare grw &
qfy S &7 wfea™T FQIT T §
9T W AT {e KO B ogafy of
3 oo & AT wedl & w@iAw
AN moar  wliwawe fa g, se 0w
oA FY € §, SwET uw fodiw wgew
2 W g W 7w ¥fee ¥ | f
fos wreg & oY saf ¥ @ iy ga
®, T IeA FG ARAT I F @ganT
¥ AR 33 Tl gm § oWmw s
g7 & W § a1 oA feafa ¥ o&w
g § 7 gk gl s @1 wia-
WISOr UF S /I OF MESTSATF
$THF I T T | gAY U [T
& g aeg o A1 I A
F gFATa AT S TR g gF
eI T @A 971 1 q gk
[ av gz faufs & | A A7 ow
w T T AT B AE A g gy
gwar § % g Tl ¥ FuT O
T T AT TGN | FET gHA LT
T g Qi A A et Agf g
A @t u, e ¥ o an
& & foem & oy wafq Y ¢ AR
JEy &l 9T F wFEE I ML
2 ) zafed o W= F @ gl
g far = qea ot @ o gw
iy # &iFfa F fag 9 ywne
weqe fFar g Sa afes @@ s
§ AT A g8 Ay #7 A9 gikw @
FI@IE | & & § 5 o9 gu wAa
wiftq & &% WOA T AT W ag A
M T 9, W AT Fr G ;g
T WA ET Y, £ (A egA N
W gT 4, W wEAET F7 agw
W g7 I8 IME S Y, yqw
gHaiy G AT AT O §H G
§a "X gadl g9Ely T a0 qY
WY gW RS g4 WX T qIonsE
9 FHA A g W yafy g,
W gw fgd ety aveEn v @

|
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# otr gexr fgfhy a9, SoF 3 a7,
B9 T FT AF §—— WI TH gEEAT B
AT @1 W@ 9, T& a9y § gAIL g9ET
- w9 g Ay oA " ow
g O T TG N §--FH T o FAGIL
QEER F, AW O W 9T, OF
wa<gEq g frar | oy gk fag a9
39 Y 19 § A gL fad f Ay are
fra & frrus a3 q@ AT a WE
¥ o ¥ gwd wuAr 97 a8 e,
T THA IGET AN F79 ¥ fqq 5w ¥
ST ¥ OF W9d SeEng 3@ | g
FAIHAT 3T W ST F TF g T30
AT ey feamn AR gHY o
FZX [T FNFZ X ¢ SRR
Ag® ¥ AT A T agA AR 3y fawfa
e & M H A g § e dife
Aifs & qfeT Fge & fea 3 oo Afwe
Ay §——T Wk I FY |

T A gard THEH W 3@ FLF——
Fen fo wAT wew ¥ wg——ISAT HC
AT ¥ gL HIT SFTE AT 1 7 qg WY
wrAal § 9% Fiw 1 madr <o,
fy ¥z & W wfys ¥ Aiv ag goAEr
T Y A AR T & quiwy s
w1 EMA agr ¥ g2 & fer g e
#Y awE wmy ¥ fag g afem Rt
foad fir &gt St WRTEE N a@Er 9
JuH ¥Eae U2 AR ¥ Ffeww ¥
IV T G 3L A | EH FU oGS
F FIo¢ feag Fv § d9d9 &
fegi@l 1 maa § =7 e fadr geR
B & FIC ATHFAN FIAT TG g qF
fr <7 27 fograr & foeger faeg §
3YN gW 9T S mewww frar SEE
FEY AT E [ W E SN o
WA gw Wy F1 QI A e A
g et wwfa Al @ A
oy, adfowr oYt ®q w 30 & aw
wifas wgwer Az a7 FfEEw gL
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g € | fy AW A gH W W
o ¥ far o A wr gafaen
FAE faT egan I T WA g
qT F 9T § W WA gH ITH IFR0
fieg famr Adf @ @

TR A T wey  wfiryrra &
FWFT Fo Y HT L ¥ AT &
s e @ e gy afy &1 fer &
FH wfd F § 3w §4T X TR
fardt A—ararT o Ffear ot I—
TF (AT R I Fav & B gy F g
fRdt 95T 3 gER T 7€ & AW
Tgafa A A w wiramor ¥ 9 3G
¥ & 9q9 T g oY arat ¥
QY F—F ITH TY FIT ¥ TeHT T
§ AR A HI® Aad v Qe FI
g1 A3 F waaa wife &
O F AT H gAY ST qfg A 2
A T A7 W HIT oy 7= 1A
faoet w71 foF & ot 7 oA wowd
gaar ol w1 g4 9IRSy
forar § 1 gwd fand & aww @ &
R S9E Gweaey AN oy fram ¥
& WS FHIR I 9T & 1 I A A
%97 g fp aft § #15 aeah 7@ g
€ 3% & fadry wwar g wegafa i
T oA I H, FEET ¥ W, §QA
g

“gfr-ardr gA nA=qIAr

W AR, &1 ﬂ

A 99T a1g I35 Far & ‘
‘gAY ¥ wfaw dETER F e

@ g™ 2y A s¥en g a¥ Ed
# wfd UFT qQrER A oHg W
e At .. g gid
REa § fo Wi & afgeto ww #
[AA GTY AT Ay e § o quiwy
wTad SET AT TEAT HAT HIHTUE
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2 TEd w7 F A gy § I
weg qm &7 UF Y& W g |
¥ AT Eaq FT AN F IHHr Lo HfFgmS
¥ ofys wer vy gy s g o
w79 39 i wey w3 § Srgt aEa i far-
Tz wfas & a7 77 9330 #7 FAWG
F oATL YFIgAOE I WGy 2
fs fond daas afiE N @ o
¥ 9 9fcgw o & 9o & Ao
B TFLTF J7 A F§ weyha adf
2 fr wreaay § =vaa A g At g 7
B HEg J3T & FARNIE ¥ AT § QR FT
THT ) FEAAE dE T mai e i
W F AT B TE@ A q Wex qAA;A
F 99 AAN Y WF S T« fear
M fafg 7 & g T 11 & faee--
R gy g9 §7 AW A QU
faray 1 fireg, oo agi o) T & woadl
#Fr fasty wETEeT 8 1 W ERET ¥
qY wgr & qrd wyAr fam3 g 91T
wT 9ga ¥4 fra gy | g gy
F M TH HF g o w1 (T
Tand &, TF A I H-TAT
g A & o a0y A 2 oAk
gad SarAre w1 A g A6 war
Ay qx g A oY fF et @ w3 A7
¢ | af fedt g & 7 Y Twad g
ARG AT F TVH ag grarg (6 398
g N & A A F ITH B
qET AT TFTART A I H0FH AT
FTEF QU FLGHRT | T qETH1 9T
ufrs @ A AT A A8 E o
WERH TF HY AIHAA § I ATHTT ¥ 0
Y FUT T A FL F A IAHT OHA
T Ty g A F Ragw g v oy
9 B[ WETHAT § S g9 qEF NI
F framlt g2 #5 § ofs Aw W a5y
A wEa B AP AT RO AT
Y & ufE ag 19 QU A
wegafa ot 7w giaaET &
Ffsr do (o ¥ Y& WR fagy
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[y g are w7 )
o wgwd &1 emA A fEey
g AR ww ¥ s mam @
fir T faufer & wag ¥ g wrazas@
¥ wfarad Iy swrafed SRR
I FET D

“gd ¥ wd7 AT, TIA FT A
T 1A AT, wow AT yradi w900
W@AT W AT F ITH0 g
FIAT — FAAT {1 IET Far &,
Wira mazasr a9 wefagt & )

THY F1 AT FTIGT §T Ag IGT Y w17-
wE gargoasy § 9 fadqq s
f& qegn3w {1 IT I Uo7 QAT
gr-—1y f& wgrraw w1 Wi, faer
ST, AT AT AT FT AW HR A0
USF—FIT I T4t F Az giz gy
g F o A A acE ¥ F AT ARy
gey ¥3 & @ afys § 1 oza oAl
@ wi e g fm F R ar
aE ¥ wdr gAafsagii ¥ v
X AT AT AR E A WAR D J6T
¥ qF OF FFze g (A ¥ w@aragar
ar & grow & fraza s 5 37wt
¥ guy WO F g grasasdr #
@y gT @aT ¥ oI e R
;. FFRTI @ @A g a9 gW S
forett ®Y ErAm A T FEHATIIN N H
fraze sem fe fadi t e %3
T HT AT A TR FAA QAL
=t sd foew {5 g¥ 13 w9 Fowx
T 7§ HR gH WEF 9 AT Ao @
ST IFAT & IART GH TG FA I
gH

TEu HEH, WA | ZISH & A
WAt ag weAar g9 w7t § fvowew
W@ USH T GG & A7 GiFF gerdy
drar e & fag g E, A
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W FY gAAT 9% TGHT AW AT AT
FA A qFgq & O Fa9 & ar g941
®I, 9% afard g & fa7 F
@ IFT I [T H A F far wfgar
#r Efag@sasr Ty Y Gy A
oy 9q fagg ¥ q@ W 1@ ®
M graEAEfs e & §faw
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g | ]

Tee PRIME MINISTER, MINISTER
or EXTERNAIL AFFAIRS anp MIN-
ISTER or ATOMIC ENERGY (SHrt
JAWAHARLAL NEHRU): Mr, Chairman,
the debate on the Address has, as is
usual, covered a wide range of topics.
It is a little difficult for me to desl
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with every suggestion made or criti-
cism put forward, I welcome many of
these suggestions, more particularly
those in regard to our development
schemes and Plans, The President, in
the Address he has been pleased to
deliver, has laid stress on the prob-
lems facing us, the Chinese aggres-
sion and the invasion of India and
our economic development, The two
indeed are basically connected. There
can be no military strength today

in a nation without  econo-
mic and industrial development. In
the course of the speeches de-

livered, many points have been rais-
ed and a vast number of amend-
ments have been moved to the Motion
of Thanks. There are, I believe, 143
amendments. Of these, Sir, Shri
Bhupesh Gupta is responsible for 68.
In looking at these amendments and
listening to some of the speeches made
by some of the Members, I have been
inclined to wonder how far there is
a feeling of emergency among them.
Much has been talked about e¢mer-
gency here and we have been some-
times informed that we are not keep-
ing up the tempo of emergency. Yet,
listening to the many speeches here,
good no doubt as they were  apart
from the few strong speeches and
strong statements, the sense of urgency
and emergency was strangely lacking.
I do not deny that many of the points
that were mentioned were not deserv-
ing of consideration but, surely, when
one has to deal with a critical situa-
tion, one concentrates on the main.
points and not wanders about a forest
of amendments or puts them forward.
The fact remains that we are facing a
critical situation and we have to con-
centrate on the vital matters. 1 shall,
therefore, venture to say something
about these important matters and
perhaps also refer to some of the
other matters, subsidiary matters,
later on,

Now, very soon after the Chinese
aggression on October 20, last year I
said in the course of a radio broad-
cast that we had been I' ing in an
unreal world from which we were
waking up. This statement of mine
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was interpreted in various ways. I
had no. only referred to myself living
in an unreal world but rather that
our outlook in this country as a whole
was to some extent unrealistic and
we were giving a great deal of our
thinking to relatively secondary issues
and not to the primary issues before
the country. When we achieved inde-
pendence after a long struggle, we had
.a feeling by and large of having reach.
&d a safe harbour and being safely
anchored, Not that we did not have
very big problems; we had enormous
problems, we all knew that, economic
and social, but on the whole our out-
look was that we had done with na-
tional struggles in that sense or that
any country was goihg or was likely
to attack us. It is true that soon after
we had troubles with Pakistan which
-rather shook us in that belief. Never-
‘theless, our trouble with Pakistan,
difficult as it was, was very irritating
‘to us, irritating not only because of
the practical consequences of it but
the fact that we had to indulge in war
‘with Pakistan over Kashmir, etc. was
annoying to us. It seemed to upset
our thinking which we had followed
“for long years before, prior to inde-
"pendence and after but there it was
and it sheok us. Even so, it was not
vealised by most of us that in this
world wars still play a very impor-
tant part. I will not say that it was
not realised because at the back of
~our mind it was always there and our
very quest for peace means that we
were afraid of war, Hence, we want-
ed peace We thought then also of
war and peace in world terms because
the coming of nuclear weapons and
other weapons of mass destruction had
made war such a tremendously tragic
and dangerous thing that it was no
longer a question of ethics and mora-
1lity but of practical good sense that
the world should avoid this. If there
was a war on a big scale, one of the
Tesults, major for us but minor from
the point of view of the world, was
that all our efforts at economic and
'social progress would be hit hard and
the rest of the world would suffer
also. T am putting this before the
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House; this was the background which
we had, We realised the importance
of development in India, social and eco-
nomic, and we realised that peace was
essential for that development. There
was an essential conflict between war
and development, whether 1t was war
in India or world war and we tried to
concentrate on this peaceful progress,
our Five Year Plans and the rest of
it. But even from the point of view
of preparing for war we realised that
real strength came only from econo-
mic development, industrial develop-
ment, and therefore that too led us to
the” conclusion that we must concen-
trate on this, on the economic side
and the social side and we were con-
vinced that we should aim at social
justice, at a socialist structure of so-
ciety and democratic methods. We
hoped to adhere to peaceful methods
too. Now, much has happened since
then, but nothing that has happened,
may I say, has shaken our belief in
the fundamental principles for which
we have laboured during these years
since independence; those fundamen-
tal principles, in which the belief in
peacetul methods being better than
war, in not aligning ourselves to mili-
tary blocs of nations and in our ear-
nest desire to achieve a broad social
ism appears to me to be even more
important in the crisis today than at
any other previous time. But keeping
these ideals in view a change has
taken place by force of circumstances
in our approach to our problems
as well as to our view of other
countries. That change,  impor-
tant as it is, does not Involve a
change in our basic approach to
life’s problems or to our country’s
problems, but it is important never-
theless.

One or more Members referred in
their speeches here to a conference
that was held some months back,
eight or nine months ago, the anti-
nuclear weapons conference. I
believe he referred to it in a some-
what disdainful or contemptuous way.
I believe still that the purpose of
that conference was a right one, was
an important one and still remains
important but we must see every
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yurpose in the right context even if
that conference contained some emi-
nent people who were pleased to say
that India should disarm herself in
pursuance of the policy of ahimsa and
non-violence, should disarm herself
completely. The odd thing is that
some of those eminent people today
complain that we were not adequately
armed and further talk about not
only our defending ourselves but of
liberating Tibet and the like. Nopw,
there is an essential difference bet-
ween those two points of view—it is
obvious—in disarming ourselves and
allowing only non-violent resistance
to flourish even in case of possible in-
vasion and the second view in which
we have not only to arm ourselves
to the teeth but to carry forward our
armed warfare in order, as it is c¢al-
led, to liberate Tibet. It shows a
lack of firm, reasonable, logical princi-
ple governing our thoughts when the
same persons say one thing at one
time and six months later say some-
thing entirely, hundred per cent
opposed to it. I do not think that we,
that is, the Government, and I think
this House also, have been so illogical
about these matters. We may be
criticised, we may be accused of not
laying stress on something, not arm-
ing the country adequately or more
than it was. That may or may not
be justified because none of these
things can be taken in the air, It has
to be seen in the context of things
but we cannot be criticised at one
time for not arming adequately and
at the same time told that we should
not have armed at all. The two pre
absolutely contradictory.

Now, Sir, in regard to non-vio-
lence—1 do not know whether it is
necessary for me to say so—I should
like to make the situation quite clear.
1 am clear on my own part and clear
even on the part, if I may say so, of
the great organisation to which I
belong, the National Congress, to
~which not only we on this side but
-many hon. Members on the other side
tave also belonged at some time or

[ 25 FEB. 1963 ]

President’s Address 920

otner. We were greatly attracted to
Mahatma Gandhi, greatly influenced
by him, sometimes carried away by
him, by the force of his personality
and by the great teaching he put for-
ward before us. We accepted wholly
and fully his doctrine of peaceful
methods in our struggle but at no
time that I am aware of did we
accept non-violence as a doctrine to
govern a nation’s activities completely,
more especially when that nation was
attacked and an invasion took place.
In fact when an argument took place
about this in the early years of the
last great war we were presumptuous
encugh, if I may say so, not to agree
with Gandhiji to the extent that he
actually resigned from the Congress
Working Committee or from the Cong-
ress at that time because he felt that
he must. We were talking about non-
violence after independence, not
keeping armies, navies, etc. and we
could not in good conscience accept
something which we thought we
would be unable to live up to. Not
that I am speaking personally; not
that I did not believe in non-violence.
I do believe that non-violence is in
theory, in principle, the right thing
and an ideal thing provided—and it is
a big proviso—the people generally
can live up to it, are trained to it
mentally, physically and in every
sense, and can indeed face any danger
unhesitatingly even unto death with-
out submitting to evil or aggression
or anything There was that big pro-
viso; it was a tremendous proviso for
a whole nation to function like that.
We all recognise the mighty change
that Gandhiji brought about in the
people of India and made even weak
persons like many of wus behave
rather heroically on many occasions.
It is one thing. That was a tremendous
achievement. But to say that 400
million people of India can function
in that way under great stress and
trial is a very difficult matter and the

alternative was this, If they do not
live up as they should under a non-
violent method, the alternative 1is a
terrible alternative. They becomne



921

(Shri Jawaharlal Nehru]
cowards and they run away Ifrom
danger or they compromise with evil
and all that. And Gandhiji had told
us repeatedly that nothing is worse
than cowardice. It is better to have
violence than cowardice, He said it
any number of times. Therefore,
applying even his own ultimate test
and looking at the context of things
and the context of the people, not
only in India but also in the world, we
came to the conclusion then that it
would be inevitable for us to have an
Army, Navy and an Air Force, etc.
even in an independent India. And
if we are to have an Army and Navy,
naturally we should have a competent
Army and Navy. We do not have an
Army with bows and arrows and such
like weapons of an ancient age. That
was our outlook, But it is true that
that basic outlook in favour of peace
and non-violence coloured our think-
ing to some extent. It coloured it even
more so because we felt that real
strength came from economic and
industrial development, from our
capacity to manufacture many things,
more especially the weapons of war
which we wanted. If we relied on
importing them to a large extent,
the resul; would be—it might per-
haps have benefited us for the time
being or saved us from some imme-
diate trouble—it would leave us weak
both economically and militarily
all the time. That wag the broad
policy. So, while we wanted to deve-
lop militarily also, we wanted to
develop, as far as possible, with our
own efforts, by producing goods our-
selves. That fitted in with our broad
policy too and fitted in with our
planned approach to economic prob-
lems.

Now, today more so even than in
Mahatmaji’s time, the question of war
and violence on a major scale has
become, what shall I say, wholly out
of the range of reasonable men—
unless when they are excited they can
do anything, they can go mad—
when war leads to no victory, no
success. I am talking about this
Taajor war, nuclear war, etc., when it
is likely to destroy a large part of
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mankind. Well, then, war does not
become a weapon to achieve some-
thing unless it is pure hatred and

destruction that we wish to achieve.

Therefore, from the most practical
point of view, war and warlike
methods have to be avoided, again I

repeat, on a world scale, and we have
to work, as we have worked, for
peace in the world, That dees not
mean naturally that in an invasion, in
an aggression we have to submit to
it. Obviously we cannot, no self-
respecting country can, and certainly
it is an impossible thing for any
decent country to do that. What I
am venturing fo submit is this. We
talk about non-violence and, as I said,
I accept the basic theory and princi-
ple of non-violence, as I may accept
the basic theory and principle of
truth. But the fact is that this world
is not always truthful. The fact is
that even though many of us may
presume to be non-violent in deed,
we are full of violence in our thoughts
and I think the first thing that one
should do in non-violence is to con-
trol, to prevent one’s thoughts run-
ning away with hatred and all the
progeny of hatred. That is the
bagic thing. It is better to hit the
man with a sword than harbour al-
ways hatred against him. That is
more non-violent, even though you
may hit that man with a sword.
However, these gre rather metaphysi-
cal discussions and I am not going
into them. What I was venturing to
say is that because of this it may be
said that we laid a little less stress on
the military aspect of our situation
than we might have done with hind-
sight, foresight, or call it what you
like. Really the pressure upon us
was always for economic develop-
ment, which we considered important
and vital and which could only be
given up, and which had to be given
up or partly curtailed, it we spent
very much more on purely military
items. It was always a difficult
choice and repeatedly we had to
spend large sums of money on air-
craft and other things at the cost
of important developments in India.
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We had to balance these things. It
may be perfectly right now, for hon.
Members or for anyone else to point
out this mistake or that mistake. But
I can say that the criticism made—it
is made often enough by people who
ought to know better that our Army
was badly equipped, badly armed,
badly fed, badly clothed-——is incor-
rect, is wrong., It is a slander on our
Army to say all these things. If you
want to say, it was badly armed, you
may say so. It did not have as many
automatic weapons as a modern army
should have. That is correct. It had
automatic weapons, It has had them
for years. It was fully armed as our
army has been armed all this time. 1t
was fully equipped. It was said that

they did not have boots. I really do
not understand it. They were well
shod, well clothed. But there are

certain things. It could not be com-~
pared from that point of view, that
ig, arming from the point of view of
modern armies. It was a little out of
date. It is true. And the reason for
this is—apart from the various reasons
that T have pointed out—essentially
the cost of it and always the question
of spending such large sums of money
when we could ill-afford them. We
could not. We did not ask other
countries to aid us in regard to arms,
etc., as some other countries have
done, notably our neighbouring
country Pakistan. The aid they gave
was applied to civil developments.
So that all we had to spend on our
Army, Navy and Air Force had to
come out of our normal revenues and
it was a painful thing to think that
we allowed those things to suffer and
thereby allowed ourselves to be ulti-
mately weaker even in the military
sense. Therefore, one had to think in
terms of timing. Should we expect
some kind of attack, a major attack,
which involved fighting on us within
one year, two years or ten years,
whatever it may be? Always when one
prepares for war or for anything, one
has to take that into consideration,
the timing of it, because timing means
you get more time to prepare, to get
it, or you do not get any time. Would

1232RSD—6,
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you like it at an enormous expense?
And it may be said that we had
timed it wrongly and that would be
true. We did not think that a major
invasion like this would take place so
soon. What could we have done
otherwise? What methods could we
have adopted? Would hon. Members,
any Member present here, have liked
us to accept the Chinese methods of
preparing our country? I imagine not.
Certainly I would not like to do that
because that would be a greater sur-
render to what we think wrong than
anything else, That was the difficult
choice that we always had. So, we
decided, we hoped that such a chal-
g gty b Tonie Y Cus WM s
few years and by that time we should
push ahead in our economic develop-
ment, even in our military develop-
ment, by producing the goods required
for the defence in India. That was
our whole objective, We were not, I
should like to add, at any time compla-
cent about China. It seems to amuse
some hon. Members to talk about
“bhai bhai” and all that. Of course
it is completely right saying “bhai
bhai” with everybody in the world.
Do we go about cursing them? Are
we such ignorant and backward peo-
ple as to be governed always by
hatred of anybody? I justify that and
I would say that again when the
Chinese come. We want to make
friends with every people in the
world. Because a person denies us
friendship or betrays us or attacks
us and therefore our trying to make
friends with him or acting correctly
at a time is wrong? That is a philoso-
phy I am unable to understand whol-
ly. You need not go very far in your
researches in history, but go thack
only ten, twenty, thirty or forty
years in our lifetime. We have seen
countries very friendly become bitter
enemies, and we have seen Dbitter
enemies become very friendly. Today
see them, see Germany and France,
countries with a thousand years of
quarrelg and bitterness and enmity,
becoming close friends today. See
Japan. Do you remember what was
said about Japan at the time of the
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War? “Oh, Japan 1s a great country”,
and people are very friendly to it,
those who attacked it These things
come and go, but it 1s always right, T
submit, to try to gain the friendship
of other countries regardless of their
policies, whatever they may do. That
1s the right thing. It does not mean
your changing your policy, it is always
right, and that does not mean submit-
ting to them, that does not mean sur-
rendering to them in any way.

So, from the very first day that the
Chinese came to Tibet twelve years
ago or thirteen years ago or there-
abouts the question came before us
that this brought a new danger to our
country, danger in the Tibetan fron-
tier. Not that we expected them to
attack us immediately or in the near
future, but it was obvious that this
brought a new danger and this tre-
mendous frontier of 2,500 miles had
become 3 live and dangerous frontier.
We thought about it, what steps to
take. Some hon. Members still go
on harping on the old tune that we
were wrong to recognise the Chinese
suzerainty or sovereignty in Tibet. It
passes my comprehension what they
expect now, with hindsight, that we
should have done at the time. I can-
not understand it. It was a physical
impossibility for us to do anything.
Then some people tell us: “Oh, may-
be, but morally we would have been
superior if we had said, ‘No, we do
not recognise it’.’ The persons who
talk so much about morality forget it
completely, the course of discussion
and other phases and all things. The
nation does not act as perhaps an
individual might In regard to Tibet,
we inherited something, inherited the
Government of India from the British,
we inherited our present frontiers, we
inherited our relationships with other
countries which it was open for us to
change and we have changed them.
We inherited the Tibetan position
from the British Government, and our
own examination of it told us that we
could not challenge it in law, in consti.
tutional law or anything, apart from

President’s Address 926

the practical difficulties of challeng-
ing it. We adhered to that position.
But what else could we have done
except in a helpless inane way to
shout in anger and do nothing which
is a bad thing for a nation to do? Can
anyone imagine our having marched
armies then, ten or twelve years ago,
into Tibet? It is g fantastic proposi-
tion. We could not have done it and
evpressed ourselves in a way which
would have led immediately to a con-
flict with China on our Dborders
which we have to face today.
I should leave it to hon, Members
to think how far that could be con-
sidered in the slightest degree justifi-
able for us.

Sarr G. MURAHARI
desh):

Surt JAWAHARLAL, NEHRU:; I
am not prepared to say anything to
you. I am just pointing out that some
hon. Membersg seem to live in a fool’s
paradise,

SurRI G, MURAHARI: As for the last
fitteen years we have been , .

(Uttar Pra-
Are you prepared tosay . . .

Surt JAWAHARLAL NEHRU:
They do not seem to realise that any
country, much less India, newly inde-
pendent, faced with this problem of
China at that stage or this stage would
not have been able to face it imme-
diately with success, 1t was tremen-
dous. We have to face a country
which we all know. Do not forget
what has happened in China, what is
China, That does not mean that we
are not strong enough or may not be
strong enough to deal with it ade-
quately. But we must not imagine
that the resolutions or strong speeches
that we make are enough to win a
military struggle of a major kind. We
have seen China functioning in a war-
like way in other countries too, very
big countries, and functioning not
without success. Whether it wag right
or wrong is another matier. Waat
surprises me, Sir, is—I say so with all
deference—the unreality in many of
the speecheg that are made here, the
unreality in the sense of not realising
the facts that we have to face, facts
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in this world today. There are only
two ways of thinking here by some
hon. Members. One is that we should
have devoted all our energies to
strengthening ourselves in a military
way presumably at the cost of all cur
development. The second is that, be-
cause perhaps we could not do that
then or now, we shouid ask somebody
else to do it on our behalf, enter into
military alliances and the like, Now
both these ways of thinking are wrong,
practically wrong. I forget the ideolo-
gies behind it. The first one that we
should devote all our energies towards
that does not bring strength. I ven-
ture to say that it does not build
strength whatever you would have
done. You have to build up an indus-
trial base in this country. The Chi-
nese have built up an industrial base
and largely succeeded. How have
they succeeded? By authoritarian,
autocratic methods, by enormous suf-
fering in their country. Are thon.
Members prepared for that? Ob-
viously not because we do not like that
method, We dislike it, and it is partly
because we dislike it, apart from other
reasons, that we react so strongly
against the Chinese coming to India.
About the other thing, about basing
our defence on the strength of others,
I venture to say that others can help.
They are helping us, considerably, and
we are grateful to them, and we hope
to get more help from them in this
business. But to expect that others
will do this job—we can see other
countries faced with this problem.
The only time when others help, have
helped really is where the country it-
self has borne the burden, and it has
been helped by others. The moment
you give up this idea of a couniry
bearing the burden, the heat of the
fray, etc.,—other help is good for the
moment, maybe for an incident, not
for o major war. When I said several
months ago soon after the October
{nvasion that we were in for years of
trouble—flve years I mentioned casu-
ally—always we have had this concept
that we are in for a long struggle. Do
you expect any country, however good
{t may be, to undertake, to underwrite
five years’ or ten yeers' struggle and
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everything? The whole concept is
not a practical one. To help is one
thing, to underwrite, to undertake it
on your behalf is another. No coun-
try is going to do it.

Surr M. RUTHNASWAMY
ras): What is NATO then?

(Mad-

Sert JAWAHARLAI, NEHRU:;
“What is NATO then?” the hon. Mems-
ber asks. What is SEATO then? I
should like to ask. What is CENTO
then? They have all failed. NATO
has not failed completely, I will ad-
mit; NATO has not. At a particular
moment in the history of the world,
after the war, a situation arose where
a number of countries feared dangers,
etc. and they joined in the NATO alli-
ance. It is not for me to say whether
it is right or wrong. But I do say
that these two alliances, the SEATO
and the CENTO, have failed, failed
completely and miserably, and instead
of strengthening the parties that held
on to them have weakened them or
strengthened the opposition to them.
But all these are the many factors,
geographical factors. They were alli-
ances, by and large, of countries geo-
graphically near each other and
which affected, whatever might happen,
the other countries. You cannot, and I
say that apart from other things, it is
a fundamentally wrong thing to do for
us in India in the context in which
we are. The moment we do it, we
lose our own self-respect for ourselves,
I certainly feel that way. It is quite
another thing to take all the help we
can, and we will Unfortunately,
what the hon. Member seems to think
is quite possible is not thought to be
so by the person whom he wants to
help us, It is an extraordinary posi-
tion. And I can only imagine that
this can be due to the fact of having
permanent cold feet and Dbeing
frightened as to what might happen
and that we cannot hold ourselves, I
do not believe in the weakness of
India, I do not believe in India sub-
mitting to evil whatever the forces
against us. I am all very well, I be-
heve. I do not wish to talk in a way
which is removed from actualry.

|
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Naturally, if we have to fight in a mili-
tary sense, we have to have weapons,
the latest weapons, we have to have
arms, aircraft and al] that That is
perfectly true. But all the aircraft in
the world do not take the place of a
stout people determined to resist. That
is the essential thing and the moment
you sell your right of defence to some-
body else or give it to him, you lose
that sense of stoutness, of standing on
your own feet. That is the essential
thing, and if you lose it, you Iose
everything, It does not matter what
the other country might do or might
not do. Therefore, we have to maintain
that essential thing at all costs, and
undertake great burdens for it and at
the same time get as much help as we
can, and we are getting it. As I ven-
tured to point out, the other countries
which help us realise this. They do
not want to underwrite India in this
way, they do not want to take the
defence of India completely in their
hands and it is not for us to merely
look on. It is not a practical proposi-
tion. It is a definitely harmful pro-
position so far ag we are concerned.

So, in effect, the question does not
arise. It is not our decision. But it
is nobody’s case that it should be
done. Except some hon, Members,
ladies and gentlemen of the hon, Mem-
ber’s party, nobody suggested it. No-
body suggested it in the wide world.
The other countries do not sug-
gest it, do not want it, do not
encourage us into thinking in that
way. I really do not understand in
what world some hon. Members live.
That is why I say that we have not
got rid of our lack of realism in con-
gidering the problems we are facing.
What has happened in China, not now
but during the last ten years, is one
of the major happenings in the world
~—let us realise it—which is going to
affect, is affecting and will affect, the
whole world. Not only India but the
world realises it, It is not merely be-
cause of the largeness of China. That
is an important factor, its vast popu-
lation. We have a vast population
also. But rather it is due to the
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i narrow-minded biga‘r- of China, to
the brand of Communism that they

have developed. I say, it is the brand
of Communism that they have deve-
loped to their old ideals of expan-
siveness, added to this narrow-minded
bigotry, that has made them danger-
ous to India, to Asia and to the world.
Their hostility was concentrated on
America, the United Stateg of America,
to begin with. Now, it is concentrat-
ed on us. Of course, it is on America
also, but chiefly on us. But observe
it. That hostility is today directed
quite adequately, why considerably,
towards the Soviet Union, And you
see how it 1s directed, in effect, to-
wards everybody, to any country
which is not prepareg to fall in line
with them and carry out their wishes.
It is a menace not only to us but to
many other countries of Asia, Africa
and the world. And yet they pose,
they take up the position in Africa
especially, maybe in Asia too as
liberators. And some people are
sometimes faken in, not for long, T
think. And because of that, it decries
India; it dislikes the whole concept of
non-alignment for which we have
stood. It is very interesting to know
that at the present moment those hon.
Members who do not like our policy
of non-alignment are supporting fully
the theory and policy and actually the
deésire of the Chinese Government. It
is extraordinary these extremes meet-
ing in this way. China, as it is at
present, is a manifest danger to peace
and to the world at large, This fact
is increasingly recognised even by
these countries which, through fear or
otherwise, dare not say so. Now, des-
tiny has made India at the present
moment the main target of Chinese
attack. It is a challenge which we
cannot jgnore which we will not
ignore. We have a duty to ourselves
but we have a duty to the world even,
to Asia and to the world, in this mat-
ter. But in trying to meet that chal-
lenge, i? we give up the principles for
which we have stood, that is a greater
surrender to China than anything else
we can do or we can suffer. When
Wwe are to meet China to defend the
very principle for which we stand, if
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we give up those principles in meeting
the challenge, what do we defend?
Just a physical patch of territory?
That is important enough, no doubt.
But a territory, a country, stands for
some principles. If you are prepared
to give up those principles, your pre-
cious little ig left in theory to defend
from China. Of course, you have
given in to it. We have therefore to
meet this challenge fully ang ade-
quately and at the same time adhere
to those principles which have guid-
ed us, whether in our domestic policy
or foreign policy. In our domestic
policy these principles are to labour
with all our strength to go towards
the socialistic structure and thus to
release the vast strength of the nation
for productive effort. The very magni-
ficent response of our people to this
crisis has made it incumbent on us that
we should play fair to them and we
should try for social justice. Indeed,
from the point of view of a military
effort, that is essential. We cannot
fight any country, fight a great war,
with just some trained armies, with-
out the people behind us. We want a
nation, not an army alone, mentally at
arms, mentally supporting us comple-
tely. I would beg of the House to for-
give me for reminding it that the
very first and the basic thing that we
have to do is to have that mentality
in the country to resist to the death,
if necessary, and not to submit. If
that is missing if we weaken that re-
solve, whatever we do, whatdver
armieg we may get we are under-
mined, Now in our foreign policy
we shall therefore adhere to friendship
with all countries without alignment to
any military bloc. Obviously no ques-
tion of alighment or mnon-alisnment
arises when we had conflict with a
particular country, There is no ques-
tion of being aligned or non-aligned
to China with whom we had conflict.
We are talking about military blocs.
We shall take every help from all
countries that are willing to help us.
In g basic struggle for life and free-
dom it would be absurd for us not to
take that help, but in taking that help
we must keep that very freedom, to
preserve which we take that help, in~
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tact, and our principles intact. Now,
when this invasion took place on the
20th of October, immediately after
we approached many countries for
their sympathy and help, and as the
House knows, a number of countries
helped us  immediately, and the
quickest in doing so were the United
States and the United Kingdom, They
did so and they have done so subse-
quently without any hint even of
strings attached to their help, or any
other conditions. There is no question
of our being inhibited from asking
them for any help or their refusing it
or hinting that they wil] refuse it If
they find some difficulty sometimes in
giving that help, it is entirely for diffe-
rent reasons, their own, their own
commitments, their own difficulties and
all that, none of our creation. And as
I have said, they themselves realise
that it is advantageous not only to us
but in a different way to them for us
not to be aligned with them in that
way, in a military alliance. They do
not want it, We do not want it; nei-
ther do they. I am not going into the
reason why they do not want it. Some
hon. Members may think it is a natu-
ral thing but they do not want it be-
cause it is not to their interest. It is
too much of a burden for them to
carry; they do not want to. They
would much rather help us without
that commitment. Now what is the
world today? Wherever we may say,
we seldom manage to catch up to con-
ditions ag they are. We are backward
of course in our scientific and techno-
logical progress, but such progress is
the essence of the world today, be-
cause that gives the strength, not =
gun that we may buy from France or
Germany or some other place or some
other country, lots of it. I? we have
to be, in a military sense, strong we
have to be industrially developed;
there is ho other way and any other
course would ultimately reduce us.
In fact, if we are not militarily strong,
there woulq be some justification even
for the non-violent struggle, because
that hag some strength behing it, the
strength of a people at least, not the
second-rate arms produced by some
other country,
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Now, during the last generalion or
more, enormoug improvemenis have
taken place in technology and science.
They have changed the shape of the
world. We have to do that ourselves,
to change our shape. We are doing it
We have succeeded in a large measure
in science. We are doing well, pretty
well in technology and we will do
better. It takes a little time. No
country can skip over every stage of
development and arrive at the goal
but apart from that, for the last
dozen years or so, there has been a
cold war of which we have heard so
much in Europe and the world. We
have reacted against it. Now what is
happening? The whole context of the
cold war is changing today, It is still
continuing, the cold war, I do not deny
that, but even then these blocs of
nations, the so-called Western Bloc
and the Eastern Bloc have their inter-
nal troubles and difficulties, We all
know very well of the conflict, the
internal conflict between the Soviet
Union and China, and I beg of the
House to remember that this need not
be considered g mere ideological argu-
ment, a shastrarth going on between
two sets of pandits of communism, It
is something deeper, much  deeper
than that. Fundamentally the diffe-
rences between nations are seldom
governed by pure ideclogy. It does
not matter what they may say. They
are governed by their material inte.
rests, national interests. Where
nations come into conflict, it is because
behind that there is a national con-
flict, and as between the Soviet Union
and China two land masses of enor-
mous magnitude are confronting each
other. There are a large number of
conflicting elements coming and I
think this differegce iz likely
to endure, Anyhow what I am
pointing out is  this. In this
cold war business nn one side, which
is the Soviet Union, China and the
East European communist countries,
that is cracking up, the unity of that
bloc. Obviously it is. On the other
side. in the Western Bloc of nations,
one also sees this process of cracking !
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up. It is very obvious between France
and England, France and America and -
Germany. The whole process is one
of cracking up. How far it will go I
cannot say, I cannot be a prophet, but
what I am venturing to say is this
that the whole cold war, the force
marshalled on either side is cracking
up. And apart from that there are
new approaches to end this cold war.
I do not know if hon. Members have
noticed that. In spite of occasional
slanging at each other there is a very
definite improvement in the relations
of the United States and the Soviet
Union, and constantly they are prob-
ing how to find a way out, first of al},
of this test ban business, then possibly
disarmament. The whole picture is
changing. Yet we remain still stuck
in thinking of a picture which is long
past, which is not there now. We saw
only recently the dreadful prospect of
a nuclear war over Cuba. That was
some months ago, in October last, but
both the United States and the Soviet
Union exercised restraint and modera-
tion and were successful in avoiding
it. It was a remarkable thing because
when passions are roused, as they
were roused, and people think of
their prestige, these countries’ prestige,
then they do not think of the conse-
quences. They rush in. But they did
not allow either country to rush in
and the matter was settled peacefully.
Ever since then other approaches
have been made. Only recently Cuba
has again come up in this tfalk of
strong language on either side, “If
this happens we will do this and
that,” in America, in Russia, in both,
but the fact of the matter is that the
leaders of both these great countries,
the President of the United States of
America, Mr. Kennedy, and the Prime
Minister of the Soviet Union, Mr.
Khrushchev, are both, the House will
observe, trying to tone down these
passions, trying to settle this by some
friendly agreement. There are others,
both in the United States and in the
Soviet Union too, although there 1is
no such freedom of expression in the
Soviet Union as there {s in the
United States, but in both countries
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there are people who want trouble,
who want war, and yet it so happens,
it is a good fortune for the world
that the leaders of these two countries,
President Kennedy and Mr. Khrush-
chev who have great power, great
influence in their countries, are bent
on peace, They are both devoted to
peace, Now, therefore, what I am
suggesting is, gradually the old shape
of things is changing and new align-
ments are taking place and we should
welcome this, not that that helps us
much in our present {rouble but in
considering our present troubles, we
have to keep this in view and not
think of things as they were in the
bygone ages, That is my difficulty.
Most of our Members on the side of
the Opposition or on this side even,
sometimes live in an age that has
gone by, an age of thought that has
nothing to do with the present. Not
only do they not realise the present
problems before us. That hon. Mem-
ber sitting on the back of the House
who interrupted me is a typical
example of living in a world of his
own which has nothing to do with
either reality or decency. That
reminds me—it is an extraordinary
thing—I believe the hon. Member
belongs to the Party which callg it-
self socialist.

4

Sert G. MURAHARI: Sir, I would
like to say . . .

(Interruptions)

Smmr B, K. P. SINHA
Please be silent,

(Bihar):

Mg. CHAIRMAN: The Prime Minis-
ter is addressing the House. ‘

SHrt JAWAHARLATL, NEHRU: I do
not propose to give in.

Mr. CHATRMAN: He is continuing.

Surt G. MURAHARI;: He cannat go
on making indecent remarks.

|
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SHrRI JAWAHARLAL NEHRU: What
I was venturing to say was, a thing
which is a matter of continuous sur-
prise to me is the Socialist Party.
Where is socialism coming in it? Why
do you call them a Socialist Party?
To some extent, I would venture,
with all respect to ask, even about the
other party that calls itself socialist,
how far they believe in  socialism,
because in other matters they are
shoulder to shoulder and close bed-
fellows of the most gnti-social and
reactionary people in the country.
Where does socialism come in?

(Interruptions)

It is well known that domestic policy
and foreign policy are closely allied
but some hon. Members here of other
parties seem to think that we can be
very brave and gallant in one thing
and completely different and follow
a different path in gomething else.
Surely socialism is an integrated
creed, not something in which you
can separate or act differently. Your
family life is different, in your family
life you can have a caste-gystem with
all its limitations . . .

Semrt G. MURAHARI: All this
applies to you particularly (Interrup-
tions).

DiwaN CHAMAN LALL (Punjab):
Order, order.

SErRt JAWAHARLAL NEHRU: But
so far as the Socialist Party is con-
cerned, T will only say one thing
more and that is, a Party which
deliberately functions in the way it
functioned when the President deliver-
ed his Address, certainly cannot be

called Socialist nor can it be called
civilised or decent.
(Interruptions)
Sart G. MURAHARI: Mr. Chair-

man, I seriously object to thig termi-
nology ‘not civilised or decent’.
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Mr. CHAIRMAN: You have object-
ed, Plcase sit down.

Surt G. MURAHARI: This is not
the way.

(Interruptions)
Hon. MEMBERS: Obey the Chair.
Mr. CHAIRMAN: The Prime Minis-

ter is addressing the House. He has
not yielded. .
Surr G. MURAHARI: He cannot

bandy about remarks like this, because
the Government has been breaking
the Constitution.

(Interruptions)

Sart JAWAHARLAL NEHRU: I
am not giving in and the hon. Mem-
ber must give in and must sit down.
I was merely saying that the behaviour
of the Socialist Party on the occasion
of the President’s Address was un-
civilised and indecent and I repeat
that and it has nothing to do with
socialism

- Therefore, I would beg the House
to consider the problems, and the
context of things logically and reason-
ably, what they are. Let us not live
in an age which has passed but consi-
der the problems as they are. For
instance many of the hon. Members
go on talking of the Colombo Con-
ference proposals. We discussed them
for 2 or 3 days here fully and we
came to certain conclusions and we
acted upon them. Yet they go on
repeating the same grguments as if
nothing has happened to the world,
nothing has happened to the Colombo
Conference proposals. It is extraordi-
nary. It seems to me extraordinary
how people sim:ply live in a mental
cell of their own regardless of what
is happening in the outside world.
Our position is, to quote again from
the President’s speech:

- “Our country, committed gs it is
to peaceful methods, will always
endeavour {o solve disputes peace-
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tully, provided this is in consonance
with our honour and freedom. But

whatever may happen, we cannot
and will not submit to dictation
backed by military force.”

We shall always keep the peuceful

end in view. We shall always remem-
ber that this approach, which is per-
haps a natural approach, that anger
and hatred should be avoided as far
as possible, 1 believe in non-violence
to that extent and I should try—I do
not succeed—to condition my mind to
it but it is obvious that we have to
meet this peril on our frontiers with
armed might and for armed might we

have to be a nation mn arms. We
have to produce things, We shall
have to take such help as we can

from others but essentially we have
to rely on ourselves. Now so far as
the Colombo proposals are concerned,
we have accepted them with their
clarifications in their entirety. The
Government of China continue to
quibble about them and apparently
are not prepared to accept them,
There the matter stands. If the
Chinese Government accepts them
ultimately, we are prepared to act
accordingly. If not, then those pro-
posals fall to the ground. Some peo-
ple have thought that these proposals
come in our way. They do not come
in our way at all because we are not
bound by them or by anything. We
are only bound by what we think
as proper, by our own limitations,
not by the Chinese decisions or lack
of decisions. Also I would like to
make it clear that those proposals
themselves brought about a transi-
tional stage of our discussing matters.
There was no question of any cease-
fire line being accepted by us as a
permanent line.

Now in regard to Sikkim ahd
Bhutan—they have been referred to—
we have treaty relations with Sikkim,
under which the defence of Sikkim is
the responsibility of the Government
of India. We recognise fully that
responsibility and we shall endeavour
to discharge it fully. We have made
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arrangements to that end. We have a
Treaty of Friendship with Bhutan.
So far as we know, there has been
no threat to the territorial integrity
of Bhutan. Should, however, any
such threat arise, the Government of
India will, on a request by the Bhutan
Government, be prepared to give
them all necessary assistance for the
defence of the territorial integrity of
Bhutan. Meanwhile, whatever hap-
pens to the Colombo proposals, we
propose to go on taking steps to
strengthen our defences with the help,
to the exient possible, of friendly
countries and obviously with the help
of our own people, which is most
important. I would say, in gll hon-
esty to this House that while fully
realising the gstrength of the menace
before us, the strength of China, I
have no sense at all of fear in me
from China or from any other coun-
try. I am convinced that we shall
succeed in our endeavour. It may
take time, it may take years, I do not
know, but we have to persevere what-
ever forces are ranged against us or
whatever may happen in between.

Now there are one or two other
matters with which I will briefly deal.

I am sorry, I have taken so much
time. Much has been said about
Defence Fund collections that there

has been coercion. Obviously I can-
not say. If cases are sent {o me¢, I
can enquirc but one thing I shauld
like to make clear that I consider any

pressure applied for collections wery
wrong, very harmful and highly
objectionable. There is no doubt

about it. I have made that and others
have made it very clear to all pur
State Governments and I go on mbk-
ing it clear. The State Governments
have also made it clear. Unfortunate-
ly petty officials sometimes go beypnd
their brief to show their competence,
1 suppose, Then again something has
been said about the Moshi Conference.
I do not want to say much about it,
but I want to make this clear first
of all that it was a non-official bady.
Those who went to it were non-offi~
cials. We did not, the Government
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did not, nominate them or pay them
their expenses, their foreign exchange
or anything. We did not. We could
have prevented them from going, but
then we did not stop them. Whether
it was worth while for them to go
or not, that is a matter for each
person’s judgment. I think, in the
balance, it was worth while for them
to go. Everything did not happen
rightly there. But with the conditions
as they were, it might have been
much worse if they had not gone

There has been some talk
arrests of people under the Defence
of India Act or its Rules. Now, it is
painful to me to have these people
arrested. The matter is, of course, in
the hands of the State Governments
and we have repeatedly requested
them to look into every case of arrest
and they have, in fact, reviewed
them and they go on continually
reviewing them. They have released,
I believe, about 200 persons more or
less recently.

about

Then I have to say a few words
about prices, The trend in prices can
be mainly judged from wholesale
price indices. The general trend of
wholesale prices continued to decline
up to the end of December 1962 due
to seasonal and other factors. Such
increase in prices as has taken place
during the last three or four weeks
is of a marginal character. As for
retajl prices it is difficult to collect
data for a vast range of commodities
in a large number of markets scattered
all over the country. Steps are being
taken to secure information of a
systematic and reliable character.
The National Sample Survey and
other agencies are collecting data on
retail prices prevailing in rural and
urban areas, The available informa-
tion on retail prices relating to cereals
and subsidiary food articles shows that
there has been some decline in the
retail prices of these articles in some
centres. The prices of cloth and
other items of essential use are at a
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satisfactory level due to easy supply
position. Nevertheless the Govern~
ment is fully seized of this problem
and arrangements for the supply of
essential goods are ©being made
through the agency of consumer co-
operative stores, fair price shops and
licensed retail dealers. For instance,
under one scheme 200 wholesale co~
operative stores and 4,000 primary co-
operative stores are being set up in
the cities and towns with a population
of over 50,000 during the next two
years. There were no signs of strain
in the economy and the. general trend
of prices was, on the whole, down-~
ward.

So far as manufactured articles are
concerned, during the last many years
there has been no wide fluctuation in
prices of manufactured articles,

I need not say much about our
desire for increased production. It has
been expressed by many hon. Mem-
bers. In fact, it is the fundamental
thing, and we are trying our best for
that end. We had some bad time in
the last year or two with regard to
agricultural production because of
bad climatic conditions, It is expect-
ed that the production of foodgrains
in the current year will be around 81
million tons. Support prices for rice
and wheat have already been fixed
and the question of fixing similar
prices for other foodgrains is wunder
consideration. Minimum prices for
sugar and cotton are already effective.
The great part of industries recorded
increase in production. The improve-
ment was particularly marked with
regard to general engineering and
electrical engineering items, steel
ingots, chemicals and chemical pro-
ducts. I should like the House to
remember that the index fails to
reflect the truly vast expansion that
has taken place in numerous indus-
tries which did not exist in 1951 or
whose output was negligible at that
time and hence were not included in
the index.
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1 am sorry I have taken so much
time, Thank you, Sir.

SHrT A. M, TARIQ (Jammu and
Kashmir): Sir, with your permission,
I would like to submit that the hon,
Prime Minister has referred to almost
everything that is in the Address
except one thing which the President
had mentioned, namely, the question
of Kashmir. I would like to know
from the Prime Minister something
on that. Something is happening
between China and Pakistan on this
issue and before Mr. Bhutto left for
Peking. our High Commissioner cal-
led on him in Pakistan. I would like
the Prime Minister to tell us some-
thing on this Kashmir problem.

Mr. CHAIRMAN: Would you like
to say something?

Surt JAWAHARLAL NEHRU: I
am sorry I did not refer to the Kash-
mir question. There is not much +to
refer to. Our general position is
well-known to this House and I did
not wish to discuss it. I did not think
it advisable to discuss it when we
are having these conversations. Now
about the decision for Pakistan and
China to sign an agreement or treaty
about their border, the House will
remember that we took exception to
this repeatedly. When this matter
first came up, we took exception and
last summer even in the TUN.
Security Council and later here. Now
it has gone a step further and they
are actually going to sign the
treaty. It is obvious that this is
not only objectionable in itself but
the timing of it is quite extraordinary
and one would lmost think it was
deliberately timed to upset our talks.
Indeed the announcement of it when
the talks were going to take place at
Rawalpindi was itself amazingly
timed. So we have given our reac-
tions to this in adequate language to
the Pakistan Government. That is
all I can say, Sir.
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Mr. CHAIRMAN: I shall first put
the amendments to vote.

fie question is: ‘

1. “That at the end of the Magtion
the following be added, namely:—

‘and the House notes with satis-
faction the reference in the Ad-
dress to India’s efforts for the
cause of world peace and for cul-
tivating friendly and cooperative
relationg with all countries, avoid-
ing military alliances and the
House fervently hopes that such
efforts will be continued with even
greater vigour in the service of the
international community.!”

The motion was negatived,
Mr. CHAIRMAN: The question is:

3. “That at the end of the Motion
the following be added, ramely:—

‘and the House noteg with satis-
. faction that our country, commit-
ted ag it is to peaceful methods,
will always endeavour to solve the
India-China border dispute peace-
fully in consonance with our hon-

our and freedom.”

The motion was negatived.

Mgr. CHAIRMAN: The question is:

3. ‘“That at the end of the Motion
the following be added, namely:—

‘but regret thay the Address does
not show awareness of the moves
both within our country and out-
side among Western Powers to
put pressure on India’s policy of
peace and non-alignment with a
view first to undermining it and
ultimately driving India to the
arms of the Western Camp.'”

ER]

The motion was negatived.
Mr. CHAIRMAN: The question is:

4, “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not recognise that the siate of

|
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emergency under the democratic
Constitution as well as of the
emergency powers in a democra-
tic parliamentary set-up does no*
constitute the way of life to which
a democratic peopie can reconcile
indefinitely and except on grounds
of unavoidable necessity.’”

» _ T

The motion was negatived.

MRr. CHAIRMAN: The question is:

5. “That at the end of the Motion
the following be added, namely:—

“but regret that the Address does
not show any awareness of the
need for reviewing the question
of the continaance of the state of
emergency in the light of latest
developments as well as expe-
rience."”

The motion was negatived.

Mr. CHAIRMAN: The question is:

6. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not show any concern for the
virtual negation of certain fun-
damental rights under the emer-
gency nor does it give assurance
for remedying the situation.’”

The motion was negatived.

.

Mr. CHAIRMAN: The question is:

7. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take note of the serious
criticismg that have been made in
a number of newspapers in the
country about the manner in
which the powe's under the emer-
gency are being used in different
States.”

The motion was negatived.
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Mn. CHAIRMAN: The question is.

8. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not live up to the spirit of
our Constitution inasmuch as it
ignores that the cmergency powers
ang the Defence of India Rules
are being used to cripple the
Communist Party of India which
is the principal Opposition in our
parliamentary set-up.’”

. The motion was negatived,

Mg, CHAIRMAN: The question is:

9. “That at the end Jf thc Motion
the following be added, namely:—-

‘but regret that the Address
does not recognise that when the
principal Opposition in g parlia-
mentary set-up is thus attacked in
the name of emergency what
really suffers is not mervely the
victim of attack bui the democra-
tic and parliamentary svstem as
a whole.”

The motion was negatived.

Mr. CHAIRMAN: The question is:

10. “That at the end of the Motion
the following be added, namely.—

‘but regret that the Addrass
does not take note of the fact that
10 members of Parliament, neariy
40 members of the State Legisla-
tures in India and almost half the
number of members of the Tripura
Territorial Council all belongmg to
the Communist Party and Commu-
nist Bloe have been detained with-
out trial under the Defence of
India Rules, causing thereby a
serious injury to the parliamen-
tary system itself and robbing
vast numbers of electors and
people and a large number of
constituencies their representation
in Parliament and State Legisla-
tures.’ ”

The motlon was negatived.
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Mg CHAIRMAN: The question is:

11. “That at the end of the Motion
the following be added, namely:—

but regret that the Address
does not show any awareness to
the fact that these large-scale
attacks against the Communist
Party including its members in
Parliament and State Legislatures,
trade unionists and memberg of
Kisan Sabhag have only created
sorrow and apprehensions in the
minds of India’s friends abroad
and indeeg in the democratic cir-
cles throughout the world.’”

The motion was negatived.

Mg, CHAIRMAN: The question is:

12. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not take note of the fact that many
newspapers in foreign ocountries,
friendly to India and her cause,
have been forced to the painful
necessity of criticising the Gov-
ernment of India for these arrests
and detentions of Communists and
other progressives under the De-
fence of India Rules, and that the
Government should not have
thought it fit to display any sensi-
tiveness to such criticisms coming
from friendly quarters.’””

v

The motion was negatived,

Mr. CHAIRMAN: The question is:

13. “That at the end of the Motion
the following be added, namely:—

‘but regret that whereas the
powers of Defence of India Rules
are primarily meant, among other
things, for preventing any action
prejudicial to the defence of India,
these powers have, however, been
used to put into prison without
trial nearly 800 Communists des-
pite the fact that the Communist
Party and all its members stand
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for the defence of the couniry and
for building up its defence poten-
tial’.”

The motion was negatived.

Mr. CHAIRMAN: The question is:

14. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
the Defence of India Rules have
been used for arresting trade
unionists in order to oust them
from the trade union fiely and
thug serve the interests of the
employers and certain other ele-
ments.'”

The motion was negatived.

Mr. CHAIRMAN: The question is:

13, “That at the end of the Motion
the following be added, namely:—

but regret that the Address
does not take note of the fact that
the powers of the Defence of
India Rules are being utilised to
arrest members of local bodies
such as municipalities, Zila Pari-
ghads and Panchayatg to change
their composition and in some
cases for finding an alibi for
superseding municipal bodies.””

The motion was negatived.
Mg. CHAIRMAN: The question js:

18. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
the Union Government, instead of
trying to restrain the State Gov-
ernments and other authorities in
the matter of the abuse of the
powers under the Defence of India
Rules, are on the contrary in some
cagses at least prodding the State
Governments to continue arrests
and persecutions of the Commu-
nists and others.!”

The motion was negativea.
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“Mr. CHAIRMAN: The question is:

17, “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
reconciles to the large scale
arrests and detention without trial
under the Defence of India Rules
although there is no mentionable
obstruction of any kind to our
defence efforts.’””

The motion was negatived.
Mr. CHAIRMAN: The question js:

18. “That. at. the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not show any awareness that
arrests and detentions without
trial in the name of emergency are
not only unwarranied but are con-
trary to the fundamental princi-
ples of our Constitution and the
ways of democracy.’”

The motion was negatived.
Mr. CHAIRMAN: The question is:

19. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not show any aliveness to the
fact that under the emergency and
the Defence of India Rules, the
police and the bureaucracy have
been invested with unbridled
powers and are acting in a man-
ner extremely harmful to India’s
fair name and democracy.’”

The motion was negatived.

Mr. CHAIRMAN: The question is:

20, “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not show any serious concern
about the fact that in many cases
the emergency powers and the
powers under the Defence of
India Rules are being utilised ror
reasons of poliucal vendetta and
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even for satisfying some grudge
against Communusts, Trade
Unionists and others.””

The motion was negatived.

Mr. CHAIRMAN: The question is:

21. “That at the end of the Motion
the following be added namely:—

‘but regret that the Address
does not show any serious con-
cern for the fact that in Tripura

which is a Union Territory, over .

70 Communists have been arrested
and detained without trial un-
der the Defence of India Rules and
that most of these detenus have
been removed to Hazaribagh cen-
tral jail in Bihar thus denying
them the opportunities of even in-
terviews with their families.’”

The motion was negatived.

‘Mr. CHAIRMAN: The question is:

22. “That at the end of the Motion
#he following be added, namely:—

‘but regret that the Address in
this connection does not take note
of the fact that Tripura has only
two seats in the Lok Sabha and
both the elected representatives
from that Union territory in the
Lok Sabha are now under deten-
tion without trial, thereby deny-
ing, in fact, the electorate and
the people of Tripura their right-
ful representation in the Lok
Sabha.’”

The motion was negatived.
Mr. CHAIRMAN: The question is:

23. “That at the end of the Motion
the following be added, namely:—

‘but regret to note that the
Address does not show an aware-
nesg of the serious economic situa-
tion facing the country.”

- The motion was negatived.
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Mr. CHAIRMAN: The question is:

24. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that contrary
to the claims made in the Address,
the agricultural production, espe-
cially of foodgrains, has come
down from 79.7 million tons in
1960-61 to 78.6 million tons in
1961-62 and there is no possibility
of improvement since then.'”

The motion was negatived.
Mr. CHAIRMAN: The question is:

25. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the rate
of growth of industrial production
has been declining and the decla-
ration of emergency has not help-
ed the countiry to reach better re-
sults.””

The motion was negatived.
Mgr. CHAIRMAN: The question is:

26. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that while
the working class hag sacrificed a
lot to increase the production, the
owners have utilized the emer-
gency to shut down factories, to
retrench workers and create

serious unrest.’”
The motion was negatived.

Mr. CHAIRMAN: The question is:

27. “That at the end of the Motion
the fol’owing be added, namely:—

‘but regret to state that the Gov-
ernment has not done anything to
curb the rapacity of the big busi-
ness while at the same time has
used the emargency powers to
cripple the working class move-
ment.'"”

The motion was negatived.
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Mr. CHAIRMAN: The question is:

28. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that no
effortg hiave been made to utilise
the huge idle capacity in various
industries, especially, the Engi-
neering Industry which could
serve the Defence purposes.

The motion was negatived.

Mgr. CHAIRMAN: The question is:

29, “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the
claim made in the Address that
the National Defence Fung has
met with. generoug response 1s
practically true inasmuch as only
the ordinary people have respond-
ed while the well-to-do people and
especially the big-business have
not responded.””

The motion was negatived.

Mr. CHATRMAN: The question is:

30. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that Govern-
ment ang bureaucracy have used
the emergency powers to coerce
and browbeat the common people
while leaving the rich people free
from any obligations.”” |

The motion was negatived.

Mgr. CHAIRMAN: The question is:

31. “That at the end of the Motion
the following be added, namely:—

but regret to state the Address
hag failed to notice the anti-
national activities of the em-
ployers who have under the guise
and protection of emergency
sought to take undue advantage

\
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for narrow selfish ends by (i) dis-
missing and viclimising in other
ways Trade Union leaders ‘and
tunctionaries, (ii) refusing out of
hand offers of arbifration, (iii)
intensification of the process of
issuing charge-sheets, suspension
notices and imposition of fines,
(iv) curtailing even normal pro-
duction, (v) unilateral non-ohser-
vance of normal labour laws and
regulations etc’”
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The motion was negatived,

Mgr. CHAIRMAN: The question is:

32. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the Ad-
dress is a certificate of merit to
the big business for obligations
they have not cared to discharge.’”

The motion was negatived,

Mgr. CHAIRMAN: The question is:

33. “That at the end of the Motion
the following be added, namely:—

‘but regret to say that the emer-
gency powers have been used by
the Government, the bureaucracy
and the Congress Party machinery
for narrow partisan political ends,
for wreaking vengeance on politi~
cal opponents’”

The motion was negatived.

Mr. CHAIRMAN: The question is:

34. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the Ad-
dress has failed to take note of
the worsening unemployment in
the country.'”

The motion was negatived,
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Mr. CHAIRMAN: The question is:

35. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address has
failed to take cognisance of the
failure of the gold control scheme
to disgorge the huge hoards of
bullion held by rich people m-
i cluding the erstwhile Maharajas,
; the Nizam and other persons.’”

The motion was negatived.
Mgr. CHAIRMAN: The question is:

36. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the
Address is silent on the immense

i suffering caused to the five million
! goldsmiths  throughout the
' country by the new gold control

18

' scheme.
) The motion was negatived,

Mg, CHAIRMAN: The question is:

37. **That at the end of the Motion
the following be added, namely:—

‘but regret to state that the

Address does not mention any

' measures to alleviate the suffer-
ings of the goldsmiths.’”

The motion was negatived.
Mr, CHAIRMAN: The question is:

38. ‘““That at the end of the Motion
the following be added, namely:—

‘but regret to state that the
Address does not make any men-
tion of any proposal to take over
the huge hoards of gold in
bullion held by the princes and
businessmen.’”

The motion was negatived,
Mr, CHAIRMAN: The question is:

39. “That at the end of the Motion
the following be added, namely:—

‘ut regret to state that the
i Addresg does not make any men-
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tion of the Government’s intention
to amend the Constitution 1n
order to legalise certain land
reform measures declared ultra
vires of the Constitution by High
Courts and the Supreme Court.’”

The motion was negatived,

Mr, CHAIRMAN: The question is:

40. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
doeg not give any assurance that
the status of Jammu and Kashmir
as a constituent State of the
Indian Union will not be made,
directly or indirectly, a subject
matter of negotiation in the Indo-
Pakistan talks or otherwise.'™

The motion was negatived.

Mr, CHAIRMAN: The question is:

41. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not give any assurance that
the basic policies of the Govern-
ment with regard to the public
sector will not be in any manner
modified and that no new conces-
sions will be given to the private
sector and 1o the detriment of
the public sector.’”

The motion was negatived.

Mr. CHAIRMAN: The question is:

42, “That at the end of the Motion
the following be added, namely;—

‘but regret that the Address
does not show any concern at the
decision to remove the restriction
on foreign participation in the
Indian shipping.’”

The motion was negatived,
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Mr, CHAIRMAN: The question 11

43. “That at the end of the Motibon
the following be added, namely: —

‘but regret that the Address
does not show any concern at the
present moves for wider conces-
sions to private sector in defence
industries.””

.The motion was negatived. SL

mopon Uy 1 nankKs gn

Mr. CHAIRMAN: The question i

44, “That at the end of the Motien
the following be added, namely:+—

‘but regret that the Address
does not give a clear assurance
that the defence industries m
India will be developed in e

?”n

public sector alone
.« The motion was negutived,

Mr. CHAIRMAN: The question is}

45. “That at the end of the Motiun
the following be added, namely:—

‘but regret that the Address does
not take note of the fact that un-
employment in West Bengal is
growing and that last year nearly
4 lakhs of unemployed persons
registered their names in the
Employment Exchanges but did
not get employment.””

The motion was negatived.
Mr. CHAIRMAN: The question Is:

46 “That at the end of the Motion
the following be added., namely:—

‘but regret that ihe Address
does not take due note of the fact
that the price of rice is rising ia
places like West Bengal and there
is a shortfall in production’”

The motion was negatived.

Mr CHAIRMAN:. The questien i:;:

47. “That at the end of the Motipn
the following be added, namely:{-

‘but regret that the Address
does not still recognise the need fhr

1232 RS—1.
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nationalisation of banking, mining,
jute and sugar industries with a
view to meeting the urgent needs
of development.’”

The motion was negatived,
Mg, CHAIRMAN: The question is:

48. That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
some influential daily papers in
Calcutta ang other places are
inciting people to violence against

the Communist Party, trade
unions and are carrying on vicious
attacks against India’s Dbasic

policies such as the policy of non-
alignment as well as personal and

scurrilous attacks against the
Prime Minister and Acharya
Vinoba Bhave.”” ‘e

The motion was negatived,

Mg, CHAIRMAN: The question is-

49. That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not draw the attention of
the couniry to the serious threat
posed to its future by the forces

of Right reaction.’” t
w A 8 Y

The motion was negatived.

Mr, CHAIRMAN: The question is:

50. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take due note of the fact
that the so-called Defence Com-
mittees are being filled with
people whp are avowed opponents
of India’s basic policies’”

The mntion was nedﬂ%h%‘d.
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Mg, CHAIRMAN: The question is:

51. “That at the end of the Motioa
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
Journals, supporting the basic
policies of the Government ot
India, have been ordered to fur-
nish security deposits under the
Defence of India Rules, as for
examp.e, Tripura Katha in Agar-
tala.’ 17

R X
The motion was negatived,

Mr. CHAIRMAN: The question is:

52. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take due note of the
resumption of the underground
nuclear test by the U.S.A. in
disregard of the appeal of the
UN. General Assembly for a
nuclear test ban agreement.’”

The motion was negatived.
Mgr. CHAIRMAN: The question is:
54. “That at the end of the Motion

the following be added, namely:—
1o

‘but regret that the Address does
not warn the people of the
country against pressures oh
India by Western Powers over
the question of Kashmir.”

The motion was negatived.
Mg, CHAIRMAN: The question is:

56. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not tell the people that in
order to build up defence ana
strengthen the country, India, a
peace-loving nation, does not re-~
Quire any war-like propaganda or
war histeria of any kind.’”

The motion was negatived,
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Mr, CHAIRMAN: The question 1s:
57. “That at the end of the Motion
the following be added, namely:—

‘but regret that the use of such
expressions as ‘war  efforts,
‘preparing for a long war’ in offi-
cial utterannces does not conform
to India’s basic policy and only
he'ps her position misunder-
stood’.”

The motion was negatived,
Mg, CHAIRMAN: The question is:

58, “That at the end of the
Motion the following be added,
namely: —

‘but regret that the Address
does not caution the country
against the legitimate sentiments
of the people for strong national
defence being exploited by reac-
tionary forces with ulterior poli-

rn

tica] designs’.
The motion was negatived.
Mgr. CHAIRMAN: The question is!

60. “That at the end of the
Motion the following be added,
namely:—

‘but regret that no steps have
been taken to curb the control of
newspapers in the country by a
handful of big business houses
and monopolists.’”

The motion was negatived.
Mr, CHAIRMAN: The question is:

61. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address
does not recogn'se the danger {o
democracy arising out of the con-
trol of India’s newspapers by a
handful of industrialists and mil-
lionaires.’ "

The motion was negatived.
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Mr CHAIRMAN: The question is:

62 “That at the end of the
Motion the following be added,
namely: —

‘but regret that the Govern-
ment have not taken effective
steps under the Gold Control
Order to compel the owners of
gold bars, gold bullions etc., to
declare such non-ornament gold
in their possession’”

The motion was negatiwed.
Mr CHAIRMAN: The question is:
63 “That at

Motion the
namely:—

the end of the
following be added,

‘but regret that the Govern-
ment did not take steps in time
to prepare an inventory of all
gold deposits in the security safes
in the banks, thereby helping the

- gold there to disappear.’”

The motion was negatwed.

Mr CHAIRMAN The question is:

64. “That at the end of the
Motion the following be added,
namely: —

‘but regret that the Address

does not see the need for at
least suspension of all payment
of privy purses to the wealthy
former Prince; during the emer
geney. ”

The motion was negatwed.

Mr CHAIRMAN The question is:

65 “That at the end of the
Motion the following be added,
namely:— |

‘but regret that ‘he Address

does not take serious note of the
fact that the big business families
have made insignificant contri-
butions to the National Defence
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Fund from their personal funds,
while trying to pass off the con-
tributions of the companies under
their control as their own per-
sonal contribution.'”

The motion was negatived.
Mr CHAIRMAN- The question is:

66 “That at the end of the
Motion the following be added,
namely: —

‘but regret that the Govern-
ment are permitting the private
sector to enter certain fields of
defence industries.’”

The motion was negatived.
Mr CHAIRMAN: The question is:

67 “That at the end of the
Motion the following be added,
namely:—

‘but regret that in the Address
there s no mention of the pitiable
condition of the Scheduled Castes,
Scheduled Tribes, the Buddhists
and the weaker sections of
the country’”

The motion was negatived.

Mr CHAIRMAN: The question is:

68 “That at the end of the
Motion the following be added,
namely: —

‘but regret that ;n the Address
there is no mention of the help
given by Soviet Russia in econo-
mic and defence spheres and the
policy adopted by her which has
helped India much’”

The motwon was negatived.
Mgr. CHAIRMAN:- The question is:

69. “That at the end of the
Motion the following be added,
namely: —

‘but regret that there i1s no men-
tion in the Address of the serious
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negligence on the part of the
Government for not recruiting to
reserved posts from the duly
qualified Scheduled Castes and
Scheduled Tribes candidates par-
ticularly to the posts of Grade I
and IL'"
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The motion was negatived.

B}R. CHAIRMAN: The question is:

70, “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Union Gov-
ernment have failed to—

(a) solve the land problems;

- (b) implement
forms by fixing
"holdings; and
2t
(c) distribute the cultivable
lands to the landless people in the
country.’ ”

the land re-
ceiling of land

The motion was negatived.
¥r, CHAIRMAN: The question is:

71, “That at the end of the
Motion the following be added,
namely: —

‘but  regret that the Addcess
has failed to show the measures
by which the standard of 1living

of the common people is proposed
to be raised.”

The motion was negatived.
Mr, CHAIRMAN: The question is:

72. “That
Motion the
namely:—

at the end of the
following bhe added,

‘but  regrey that the Addwess
has not taken any note of the
large-scale unemployment prevail-
ing in the country, particularly
gmong urban landless agricultural
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labourers and has failed to sug-
gest a concrete and exteusive pro-
gramme for the solution of these

burning problems.””
The motion was negatived.
Mg, CHAIRMAN: The question is:

73. “That at the end of the
Motion the following he added,
namely: —

‘but regret that the Address
does not mention about the in-
crease in retfail prices of essential
commodities which are going up
gradually.””

The motion was negatived.

Mg, CHAIRMAN: The question is:

74. “That at the end of the
Moati n the following be added
namely: —

‘but regret to note that there

has been no mention of the na-
t‘onal resolve to recover the terri-
tory occupied by the Chinese by
aggression and the steps to be
taken to implement the national
resolve.’”

The motion was negatived.

Mr, CHAIRMAN: The question is:

75. “That at the end of the
Motion the following be added,
namely: —

‘but regret to note that there

has been no mention of the dete-
riorating condition in agricultural
production and the steps to im-
prove the same.”

The motion was negatived.
Mg, CHAIRMAN: The question is:

76. “That at the end of the
Motion the following be added,
namely: —

‘but regret to
Address

note that the
significantly does not
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mention the programme of gocial
security contemplated in the Third
Five Year Plan and creates dpubt
in the minds of the weaker sec-
tions of the community of heing
neglected in the emergency’"

The motion was negatied. !
Mr CHAIRMAN The question 1s.

77 “That at the end of the
Motion the following be added,
namely —

‘but 1egiet that the Address
fails to 1eiterate the nat ons fitm
resolve, as solemnly and unani-
mously expressed by Parliament
on November 14, 1962, ‘to drive
out the aggressor from the sac-
red soil of India, however long
and hard the struggle may he’”

The motion was negatived. |
Mr CHAIRMAN The question 1s

78 “That at the end of the
Motion the followmg be added
namely’ —

‘but regret the omission in the
Address to ndicate concrete plans
or measures to prosecute vigorous-
ly the war for the liberation of
the Indian territory from Com-
munist China’s occupation and for
the restoration of India’s tern-
torial integrity’”

The motion was negatived.

Mr CHAIRMAN The question 1s

79 “That at the end of the
Motion the following be added
namely: —

‘but regret that in spite of the
continued occupation of India’s
territory by the Chinese Cobm-
munists and the need of emer-
gent action to combat 1t, the un-
due emphasis laid in the Address
on peaceful methods 1s calculated
to undermine the morale of the
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people and rob the national crisis
of 1ts contenty cf urgency, and the
Proclamation of Emergency is
be ng continued mainly to streng-
then the party in power’”

The motiwon was negatived.
Mr CHAIRMAN The question is

80 “That at the end of the
Motion the following be added
namely —

‘but regret the failure of the
Government to step up efforts to
ensure wholehearted and effective
flow of military aid from all
friendly countries'"”

The motion was negatived.

Mr CHAIRMAN The question 1s:

81 “That at the end of the
Motion the following be added,
namely —

‘but regret that the Address
fails to reiterate the nation’s so-
lemn resolve embodied in the
Resolution unanimously adopted
by Parliament on November 14,
1962, ‘to dr ve out the aggressor
from the sacred soil of India how-
ever long and hard the struggle
may be’, and further to indicate
concrete measures for vigorous
prosecution of the war to liberate
Indian territory from Communist
China’s occupation, and for the
restoration of our territorial in-
tegrity ' ”

The motion was negatived.

Mr CHAIRMAN The question is

82 ‘That at the end of the
Motion the following be added
namely —

‘but regret the failure to take
note of the anaemic stagnation
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that has overtaken the national
econcmy, and to formulate effec-
tive measures with a view 1o
gearmg 1t up for the urgent 1e-
quirements of Defence and De-
velopment’”

The motion was negatived
Mr CHAIRMAN: The question is

83 “That at the end of the
Motion the following be added,
namely* —

‘but regret the failure to utilise
the state of emergency for the
maximum mobilisation of the peo-
ple’s energies as reflected in the
patriotic upsurge in the wake of
the massive 1nvasion of our coun-
try by Communist China.’”

The motion was negatived
Mr CHAIRMAN The question is

86 “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address
does not make a mention of the
tendency of Government f am.
ending the Constitution according
to its convenience and acting
sometimes even against the origi-
nal spirit of the Constitution’”

The motion was negatiwed
Mr CHAIRMAN The question is°

87 "“That at the end of the
Motion the following be added,
namely.—

‘but regret that while a feeling
has been expressed that ever
since the constitution of our Re-
public, the Parliament has had to
face difficult problems and to
shoulder heavy responsibilities,
the Address does not make a
mention of many of the problems
that cropped up because of the
mistakes on the part of Govern-
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ment and owing to the fact that
they had been lLiving in the world
of 'magmnation’”

The motion was negatwed.

Mr CHAIRMAN The question 1s°

88 “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address
does not take note of the failures
and the wastage in various pro-
jects’”

The motion was negatived,

Mr CHAIRMAN The question is!

89 “That at the end of the
Motion the following be added,
namely:—

bat 1egret that the Address
does not take note of the deterio-~
rating economic condition and in-
creasing ndebtedness of the fai-
mers’ 1"

The motion was negatiwed.

Mr CHAIRMAN The question 1s:

90 “That at the end of the
Motion the following be added,
namely —

‘but regret that the Address
does not suggest any measures to
remove unemployment which 1s
on the increase due to industriali-
sation among working classes, such
as oilmen, cobblers, blacksmiths,
potters, etc, who are spread all
over India’”

The motion was negatwed.

Mr CHAIRMAN The question is’

91 “That at the end of the
Motion the following be added,
namely*—

‘but regret that the Address
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does not take note of the unem-
ployment among the goldsmiths
by the new gold policy and of the
prublem,

arising ‘herefronT"
The motion was negatived

= MR, CHAIRMAN: The question is:

92, “That at the end of the
Motion the following be added,
namely: —

‘but regret that the Address
does not take note of the aets of
highhandedness, looting and in-
cursions, etc. by the Pakiktanis
in 1ndian territory’>

The motion was negatived.(
Mr. CHAIRMAN: The question is*

93. “That at the end of the
Motion the following be added,
namely:— B .

‘but regret that there is no men-
tion in the Address of the land
and money that had to be sac-
rificed as a result of the agree-
ments made with Pakistan’?

- The motion was negatived.
Mr, CHAIRMAN: The questiogn is:

94. “That at the end of the

Motion the following be added,
namely:—

‘but regret that the Address
does not take note of the exdesses
made and being made for making
collections for the National De-
fence Fund'.”

The motion was negatived.

Mr. CHAIRMAN: The question is:

95, “That at the end of the
Motion the following be added,
namely: — . (

FSrae B
‘but regret that the
does not take note
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of the fact
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that the gold control rules have
been formulated in order to cons«
ceal the failures of the adminis
stration in various measures ad-
opted by it to check the smuggl-
ing in gold, resulting in country-
wide loss of confidence, disorder

and unemployment among the
goldsmiths’,”

The motion was negatived.
Mr. CHAIRMAN: The question is:

96. “That at the end of the

Motion the following be added,
namely: —

‘but regret that the Address
does nol make a mention of the
inequality created by Government
by arranging for giving one day
in a month for the Defence La-
bour Bank by the people in the
rural areas and exempting the
people of urban areas therefrom’.”

The motion was negatived.
Mg, CHAIRMAN: The question is:

97. “That at the end of the
Motion the following be added,
namely: —

‘but regret that there is no
mention in the Address of the de-
terioration ‘n foreign trade, foreign
exchange and the economic con-
dition of the country’.”

The motion was negatived.
Mg, CHAIRMAN: The question is:

98, “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address
does not suggest appropriate ac-
tion against those citizens who
have extra-territorial loyalties
which living in India’.”

The motion was negatived.
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Mr. CHAIRMAN: The question is: Mgr. CHAIRMAN: The question is:
99. “That at the end of the 103. “That at the end of the
Motion the follswing be added, Motion the following be added,
namely: — namely: —
‘but regret that there is no ‘but regret that the Address

mention in the Address of safe- does not take into account the
guarding the relics of Indian Art danger posed to the economy of
scattered i,n the di¥ferent parts of the country as the targets of agri-
the world. cultural production under the
H "
The motion was negatived. Plan have so far been achieved.

Mr. CHAIRMAN: The question is: The motion was negatived.

100. “That at the end of the Mr, CHAIRMAN: The question is:

Motion the following be added,

namely: — 104. “That at the end of the

: Motion the following be added,
‘but regret that the Address namely: —
does not contain any indication

of a reconsideration of the deci- ‘but regret that the Address
sion to make English an associate does not take note of the fact
official language in view of the that the Tripartite Agreement has
public opinion aroused against not been observeq in an appro-

that decision.”” priate manner by the proprietors

3 - r
The motion was negatived. and mill-owners.

T ; wed.
Mg, CHAIRMAN: The question is: he motion was negatived

101. “That at the end of the | M& CHAIRMAN: The question is:

Motion the following be added, 105. “That at the end of the-
namely: — Motion the following be added,
namely: —

‘but regret that there is no
- glefnthn in the Adi{{ess .0 f .the ‘but regret that the Address
efensive measures taken in view does not contain any direction in

_o of imminent threat to the borders regard to recovering Indian terri-

of Bhutan and Sikkim posed by tory occupied by China and Pak-
the concentration of Chinese ar- istan ' " )
mies in Chumbi Valley.’”

The motion was negatived. The motion was negatived.

Mr, CHAIRMAN: The question is: Mr, CHAIRMAN: The question is:

102, “That at the end of the

Motion the following be added, 106. “That at the end of the

Motion the following be added,

mely: —
namey namely:-—

‘but regret that there is no ‘but regret that there is no
mention in the Address of merg- mention in the Address of the
ing NEFA with Assam and of fact that our Army was unpre-
making a change in the policy in pared in NEFA’”

regard to NEFA' ”
The motion was negatived. The motion was negatived.
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Mg, CHAIRMAN: The question is: Mg, CHAIRMAN: The question is:

107. “That at the end of the 111. “That at the end of the
Motion the following be added, Motion the following be added,
namely.— namely:—

‘but regret that there is no
mention in the Address of im-
parting compulsory military train-
ing to ablebodied persons and of
repealing the Arms Act.”

‘but regret that the Address
is silent about the adoption of
effective measures to check the
disturbances caused by hostiles in
Nagaland.’”

The motion was negatived- .
The motion was negdtived.

Mz, CHAIRMAN: The questjon is:
Mg, CHAIRMAN: The question is:

108. “That at the end of the

Motion the following be added, 112. “That at the end of the
namely: — Motion the following be added,
l . namely:—

‘but regret that the declaration
regarding Jammu and Kashmir
* being g part of India has not been ‘but regret th‘at the Adf]ress
reiterated in the Address nor any makes no mentlon. of th? widely
- light thr-wn therein on the talks prevailing  public  discontent
being held with Pakistan on the against the decision to make Eng-
issue of Kashmir.” lish an associate official language
for an indefinite period after
The motion was negatived- 1965." »
Mg, CHAIRMAN: The question is: The motion was negatived.

109. “That at the end of the | Mg CHAIRMAN: The question is:
Motion the following be Aadded,

namely: — 113, “That at the end of the
\ Motion the following be added,
‘but regret that there' js'no in- namely: —
dication in the Address regarding
the merging of NEFA in Assam SN
and for bringing about funda- ‘but regret that no assuranc
mental changes in the administra- has been given for checking the
+  tion there.”” rise in the price of gold that has
j come about as a result of the
The motion was negatived. gold policy of Government and
for gpeedily providing alternative
Mg, CHAIRMAN: The question Is: sources of livelihood to the gold-
mit .' ” -
110, “That at the end of the )
Motion the following be added, The motion was negatived.
namely: —

‘but regret that no mention has Mr. CHAIRMAN: The question is:

been made in the Address of "*;e 114, “That at the end of the
measures to be adopted for €nd- Motion the following be added,
ing the crisis created by the il- namely:—
- Jegal entry of Pakistanis into
1
Assam on g large scale. ‘but regret that the Address

The motion was negatived. makes no mention of increasing
| |
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the price of sugarcane and ot
reducing the excise duty on sugar
to remove the difficulty which is
being faced by the sugar indus<
try as a result of the fall in the
production of sugarcane.’”

The motion was negatived.
Mg, CHAIRMAN: The question is:

115. “That at the end of the
Motion the following be added,
namely:—

‘but regret that no indication
has heen given for the withdrawa)
of the action taken against the
employees who took part in the
last gemeral strike of the em-
ployees of the Ceniral Govern~
ment.!”

The motion was negatived.
Mr, CHAIRMAN: The question is:

116, “That at the end of the
Motion the following be added,
namely: —

‘but regret that no decision has
been taken to give representation
to all patriotic parties in the Na
tional Defence Counci] and the
Central Citizens’ Council.” ”

The motion was negatived.
Mgr. CHAIRMAN: The question is:

117, “That at the end of the
Motion the following be added,
namely: —

‘but regret that the Address
makes no mention of the failure
of the administration to suppress
firmly the fifth column activi-
ties.”” " o

The motion was negatived.
Mr. CHAIRMAN: The question is:

118. “That at the end of the
Motion the following be added,
namely: — .
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‘but regret that attention has
not been drawn in the Address to-
wards the need of a radical
change in the foreign and de-
fence policies of the Government
of India which are responsible
for the aggression committed by
Communist China.’”

The motion was negatived.
Mr, CHAIRMAN: 'The question is:

119, “That at the end of the
Motion the following be added,
namely:—

‘but regret that Addresg has
not drawn attention towards the
need for a radical change in the
foreign and defence policies of
the Government of India and has
not condemned the efforts made
by the Government of India even
now for obtaining recogniti.n for
Communist China in the UN.O.'"”

The motion was negatived.

Mr, CHAIRMAN: The question is:

120, “That at the end of the
Motion the following be added,
namely;—

‘but regret that Government
have not been advised to follow
the nationally beneficial policy
of starting negotiations only
after driving out the Chinese be-
yond the 15th August 1947 line.”

The motion was negatived.

Mr. CHAIRMAN: The question is:

121. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the fact that
the Government of India com-
mitted a blunder in accepting the
Chinese suzerainty over Tibet, has
not been mentioned in the Ad-
dress.”

The motion was negatived.
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Mr, CHAIRMAN: The question is:

122, *“That at the end of the
Motion the following be added,
namely:—

‘but regret that the Colombo
Proposals were accepted without
obtaining the approval of the
Parliament.’ !

The motion was negatived.
; MrR. CHAIRMAN: The question is:

123, “That at the end of the
MMotion 4he iollowing be added,
namely;: — i

‘but regret that attention has
not been drawn in the Address to-
wards the failure of Government
in all the flelds of production,
viz,, agriculture, industry and
arms.””

%" The motion was negatived.

Mr, CHAIRMAN: The question is:

124, “That at the end of the
Motion the following be added,
namely:—

‘but regret that no suggestion
has been made for taking effec-
tive steps towards securing socio-
economic equality for all the citi-
zens.'”

e

The motion was negatived.
Mr, CHAIRMAN: The question #4:

125, “That at the end of the
Motion the following be added,
namely:—

‘but regret the indifference of
the Government towards intro-
ducing the people's language for
the establishment of democracy."”

The motion was negatived.
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Mr, CHAIRMAN: The question is:

126, “That at the end of the
Motion the following be added,
namely: —

‘but regret that the attention
has not been drawn towards the
necessity of immediate formula-~
tion of a scheme for settling the
homeless (nomadic)  backward
classes.’ ”’

The motion was negatived.

Mr, CHAIRMAN: The question is:

127. “That at the end of the
Motion the following be added,
namely:—

‘but regret that attention has
not been drawn in the Address
towards the non-essentiality of
the Defence of India Act in the
present hour of cease-fire.’”

The motion was negdatived.
Mg, CHAIRMAN: The question is:

128. “That at the end of the
Motion the following be added,
namely:—

‘but regret that attention has
not been drawn towards the
failure of Government in check-
ing the rising prices by bringing
about an equitable balance in the
prices of vital agricultural and in-
dustrial commeodities.’ "

The motion was negatived,
Mr, CHAIRMAN: The question 1is:

129, “That at the end of the
Motion the following be added,
namely: —

‘bul regret that attention has not
been drawn in the Address to-
wards the {failure of Govern-
ment’s policy in forming a truly

-~
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casteless national
thig period of emergency.

*n

The motion was negatived.
Mr. CHAIRMAN: The question {s:

130, “That at the end of the
Motion the {following be added,
namely: —

‘but regret that no emphasis
has been laid on the need for
the formulation of g truly dyna-
mic and independent non-aligned
policy in place of the non-aligned
foreign policy of the Government
of India)”

The motion was negatived.
Mg, CHAIRMAN: The question is:

137. “That at the end of the
Motion the following be added,
namely: —

‘but regret the failure of Gov-
ernment to replace their plan
by a Vietory Plan, based upon:—

(i) whatever national re-
sources can be  mobilised
thr ugh only such taxation and
public loans as can be raised
without endangering the na-
tional economy and entrenching
too much upon the slender re-
sources of the masses of our

c country;

4 (ii) the whole-hearted assis~

=+~ tance of all friendly and demo-
cratic countries through our
firm alliance with them in res-
isting and containing Com-
munist Chinese expansionism;

(lii) the elimination of all
wasteful expenditure.'”

The motion was negatived.
Mr., CHAIRMAN: The question is:
138, “That at the end of the

Motion the following be added,
namely:—
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‘but regret the failure of the
Government to indicate any de-
finite steps to protect peasant pro-
prietorship to serve remunerative
level of agricultural prices and to
provide other incentives to agri-
cultural production.’”

The motion was negatived.
Mr. CHAIRMAN: The question 1s: .

139, “That at the end of the
Motion the following be added,
namely: -,

‘but regret the oppressive Gold
Control which offends the deepest
public sentiments and robs mil-
lions of highly skilled artisans of
their independent means of live-
lihood and undermines the rural
credit. ”

The motion wdas negatived.

Mr. CHAIRMAN:
the Motion fo vote:

I shall now put

The question is:

“That an Address be presented
to the President in the following
terms: —

‘That the Members of the Rajya
Sabha assembled in this Session
are deeply grateful to the Presi-
dent for the Addresg which he has
been pleased to deliver to both
the Houses of Parliament assem-
bled together on the 18th
February, 1963.'”

The motion was adopted,

Mgr, CHAIRMAN: The House stands
adjourned till 11 AM, on Wednesday,
the 27th February, 1963.

The House then adjourned
at five of the clock till eleven
ot the clock on Wednesday,
the 27th February, 1968,



